
,_ DISTRICT MAGISTRATE, PRAYAGRAJ 

To, 

The Registrar, 
The National Green Tribunal 
Principal Bench, 
New Delhi 
E-Mail:- judicial-ngt@gov.in 

Ref. No. 408 /¢ T/ 2024 Date : 10.08.2024 

Subject: Submission of response/action taken report in compliance of 

direction issued by Hon’ble National Green Tribunal in Original 

Application No. 227/2024 Kamlesh Singh Vs. State of Uttar 

Pradesh in order dated 08.07.2024. 

Respected Sir, 

With reference to the subject mentioned above, this is to inform you that 

in compliance of order issued on dated 08.07.2024 by Hon’ble National Green 

Tribunal in Original Application No. 227 of 2024 Kamlesh Singh Vs. State of 

Uttar Pradesh and others, the compliance report is submitted for your kind 

perusal and necessary action please. 

Encl:-As Above. 

Your Sincerely, 

pis Magistrate, 

rayagraj 

1. Additional Chief Secretary, Environment, Forest & Climate 
Change, U.P. Government, Lucknow. 

2. Divisional Commissioner, Prayagraj Division, Prayagraj. 
_, 3 District Magistrate, Kumbh Mela, Prayagraj. 

4. Member Secretary, U.P. Pollution Control Board Lucknow 

District Magistrate, 

Prayagraj
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RESPONSE/ACTION TAKEN REPORT ON BEHALF OF RESPONDENT 

NO-8, DISTRICT MAGISTRATE, PRAYAGRAJ IN PURSUANCE TO THE 

ORDER DATED 08.07.2024 PASSED BY THE HON’BLE NATIONAL 

GREEN TRIBUNAL, NEW DELHI IN ORIGINAL APPLICATION NO. 227 

OF 2024, KAMLESH SINGH VERSUS STATE OF UP. 

1. That vide its order dated 08.07.2024 the Hon'ble National Green 

Tribunal, New Delhi has passed the following direction:- 

Taweabwees 2. Complainant has basically raised the issue of proper 

drainage and sewer system to be installed at Prayagraj under Kumbh 

Mela Smart City project. There are several issues raised but many of 

thém are not concerned with the environment therefore we are not 

looking into those aspects. We are confining ourselves only to those 

aspects which raise issue of environment arising out of implementation 

of enactments mentioned in Schedule-| of NGT Act, 2010 which 

includes discharge of effluent (untreated) in the river; appropriate 

treatment facility have not been available; treated water of STP is being 

discharged into rivers without verifying whether they are complying with 

the prescribed standards or not and same is also not being utilized for 

other purposes like power plants etc.; sewer lines are not being 

cleaned/de-silted causing damage to the environment; de-silting of river 

has also not been resorted to so as to protect the city from flooding and 

proper steps for protection of rivers from pollution being caused due to 

discharge of idols during Durga Pooja, Saraswati Pooja, Ganesh Pooja 

etc. have not been taken and steps for maintaining e-flow of the river 

have also not been properly taken by providing adequate quantity of 

water available. 

3. In our view, since the issues raised are quite serious, we find 

it appropriate to implead following as Respondents:- 
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ii. 

State of Uttar Pradesh through Additional Secretary/Principal 

Secretary, Environment and Forest. Bapu Bhawan, Sachivalaya 

Lucknow, Uttar Pradesh. 

National Mission for Clean Ganga (NMCG) Through is Director 

General 1st Floor, Major Dhyan Chand National Stadium India 

Gate, New Delhi - 110002. 

Ministry of Jal, through Secretary, Government of India, Shram 

Shakti Bhawan, Rafi Marg New Delhi-110001. 

State of Uttar Pradesh, through Chief Secretary Bapu Bhawan, 

Sachivalaya Lucknow, Uttar Pradesh. 

Jal Shakti Department, Government of Uttar Pradesh Bapu 

Bhawan, Sachivalaya Lucknow, Uttar Pradesh. 

Uttar Pradesh Pollution Control Board Building No. TC-12V, 

Vibhuti Khand Gomti Nagar, Lucknow - 226010 Uttar Pradesh. 

District Magistrate, Kumbh Mela, Prayagraj Collectorate Building 

Civil Lines, Prayagraj - 211001 Uttar Pradesh, India. 

District Magistrate, Prayagraj Collectorate Building Civil Lines, 

Prayagraj - 211001 Uttar Pradesh. 

Prayagraj Municipal Corporation, through Commissioner 

Collectorate Building, Civil Lines Prayagraj - 211001 Uttar 

Pradesh. 

Divisional Commissioner, Prayagraj. Collectorate Building Civil 

Lines, Prayagraj - 211001 Uttar Pradesh 

4. The Registry shall issue Notices to the above 

Respondents who may file their response within one month. 

5. List on 13.08.2024....... " 

In view of above order report was requested from concerned 

department i.e., R.O., UPPCB, Prayagraj, Executive Engineer, UP Jal 

Nigam (Urban), Prayagraj, Project Manager, UP Jal Nigam (Rural), 

Prayagraj, Environmental Engineer, Nagar Nigam, Prayagraj & Executive 

Engineer, Irrigation Department, Prayagraj vide letter no. 405/S.T.-2024, 

Dated 08.08.2024. 
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The concerned Departments submitted their report, details of 

which are as follows :- 

Is Report of Project Manager, Ganga Pollution Control Unit, Prayagraj vide 

their letter no. 1109/NGT/08, dated 09.08.2024 regarding sewage 

generation, treatment & gap in treatment is being attached as Annexure- 

01. ‘ 

Report of Executive Engineer, Construction Division, U.P. Jal Nigam 

(Urban), Prayagraj vide their letter no. 1551/Sewer Line/116, dated 

09.08.2024 regarding sewerage network, its cleaning & gap in sewerage 

network is being attached as Annexure-02. 

Report of R.O. U.P. Pollution Control Board, Prayagraj vide their letter no. G 

00752/NGT O.A No. 227/2024, dated 09.08.2024 regarding quality of River 

Ganga & Yamuna, quality of untapped drains & treatment of sewage 

through STP’'s & action taken report is being attached as Annexure-03. 

Report of Environmental Engineer, Nagar Nigam, Prayagraj vide their letter 

no, 303/Parya/2024-25, dated 08.08.2024 regarding discharge of idols 

during Pooja is being attached as Annexure-04. 

Report of Executive Engineer, Flood Works Division, Prayagraj vide their 

letter no. 1564/BaKakhpr/NGT, dated 09.08.2024 regarding desilting of 

River & maintaining e-flow of the River is being attached as Annexure-05. 

7 ener Magistrate 
Paayagraj 
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Details of Sewage Generation in Prayagraj Nagar Nigam 

Nos. of Drains Source of Sewage Generation 

Untapped ee a Ww No.| ‘atic | rappea | eee | (2PDmE | roy | Recsved | Tapsd | Untapped | SEMOMEE | ra 
tapped) | p sane m atSTP | Drains | Dralas | (coi, 7- 

Col. 8) 

1 2 x 4 5 6 7 8 9 10 i 

1 A 3 2 13 106.30 29.94 3,65 76.36 109,95 

2 B 5 0 0 5 57.04 47.18 0.00 9.86 57.04 

3 Cc 2 13 0 15 $1.25 33.09 13,24 18.16 64.49 

* D 7 7 0 14 73.88 27.20 45.32 46.68 119.20 

5 E 2 3 0 5 41.30 21.07 4.42 20,23 | 45.72 
6 F 2 1 1 4 16.33 9.31 1.19 7.02 17.52 

7 G 7 7 1 1S 36.76 36.76 4.75 0.00 41.51 

8 Jhunsi 9 0 1 10 11.62 11.62 1.22 0.00 12.84 

Total 37 39 5 81 394.48 216.17 73.80 178.31 468.28 

Hence, Total Sewage Generation in City by 81 Nos. Drains + sewerage network 468.28 MLD 

ae 
Ganga Pollution Control Unit 

U.P. Jal Nigam (Rural) 
Prayagraj 
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Gap Analysis 

There are 81 drains having total discharge 289.97 MLD (Tapped + Untapped) & sewage receive 
through sewerage network at all 10 STP’s is 178.31 MLD, So, total sewage generation in Prayagraj city is 
468.28 MLD (Drains + Sewerage Network) and installed capacity of STP’s is 340 MLD. Summary of 
sewage generation is tabulated below. 

Summary of Gap in Prayagraj Nagar Nigam in Sewage Generation 

S. No. Source of sewage Discharge (MLD) 
l Drains (Untapped) 73.80 
2 Drains (Tapped) 216.17 
3 Sewerage Network 178.31 

| ) Total 468.28 
Installed Capacity of STP’s 340.00 
Treatment through existing STP’s 394.48 
Gap in treatment capacity 128. 28 

i <a 
Ganga Pollution Control Unit 

U.P. Jal Nigam (Rural) 
Prayagraj
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Details of Tapped drains joining river Ganga & Yamuna in Prayagraj Nagar Nigam 

Ss. Name of Drains RIVER | Flow (MLD) | Diverted & treated on 
No. STP 

1 2 3 4 5 
1 | Chachar Drain Yamuna 25.70 80 MLD Naini —-1 STP 
2 | Drain at Gate No. 9 _ Yamuna 2.21 

3 | Drain at Gate No, 13 Yamuna 2.03 

4 | Sasur Khaderi Drain Yamuna 18.50 50 MLD Numayadahi 

5__| Main Ghaghar Drain Yamuna 26.58 STP 
6 _| Karela Bagh Drain Yamuna 0.61 

7 | Karela Bagh Drain A-1 Yamuna 0.75 
8 _| Karela Bagh Drain A-2 Yamuna 0.74 
9 | Chilla Drain Ganga 1.23 29 and 14 MLD Salori 

10 | Allenganj Nala / Buxi Bund Drain Ganga 20.56 STP 
Salori Drain (Partially Tapped) Ganga 11.30 

11 | Mehdauri Gaon Drain Ganga 1.48 60 MLD Rajapur STP 
12 | Rasulabad Puccaghat Drain Ganga 1.63 

13. | Jondhwal Rasulabad Drain (Murdaghat) Ganga 1.58 
14 | Jondhwal Ghat Drain/Chhuhara Mandir Ganga 1.38 

15_| Morigate Drain Ganga 8.46 
16 | Drains of Daraganj Area Ganga 2.11 
17_| Mumfordganj Drain Ganga 10.56 

18 | Ponghat Nala Ganga 7.71 10 MLD Ponghat STP 
_19 | Kodra Nala Ganga 13.36 25 MLD Kodra STP 
20 | Shantipuram Drain Ganga 4,69 14 MLD Phaphamau 

21 _| Basna Drain Ganga 4.62 STP 
22 | Mawaiya Nala Yamuna 29.97 42 MLD Naini —- I 

23 | Mahewa Ghat Drain No. | Yamuna 0.75 STP 

24 | Mahewa Ghat Drain No. 2 Yamuna 0.42 

25 | Mahewa Ghat Drain No. 3 Yamuna 0.61 

26 | Arail Drain No. 2 (Kharkauni drain) Yamuna 3.31 

27 | Sachcha Baba Ashram Drain Yamuna 1.49 
28 | Near Arai! Ghat Yamuna 0.21 
29 | S small drains near Gangoli Shivala Drain Ganga 1.02 16 MLD Jhunsi STP 

(Augharwa Nala, Bhola Mandir Nala,Gangoli 
Shivala Nala 1, Gangoli Shivala Nala II, Savitri 
Nagar Nala) 

30 | Dham Drain Ganga 0.44 

31_| Shastri Bridge Drain (inc. 3 small drains) Ganga 0.64 

32_| Triveni Marg Drain | Ganga 1.15 
33_| Triveni Marg Drain II Ganga 0.62 
34 | Ulta Quila! Ganga 0.33 

_35 | Ulta Quila Il Ganga 0.26 
36 | Lotey Haren/Havelia Nala Ganga 6.53 
37 | Lakkar Drain Ganga 0.63 

Total 216.17 

Project Manager 
Ganga Pollution Control Unit 

U.P. Jal Nigam (Rural) 

Prayagraj 
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f: 
Details of Untapped drains joining river Ganga & Yamuna in Prayagraj Nagar Nigam 

as Name of Drain River Flow in MLD 

I 2 3 4 
1 | Dariyabad Kakahraghat Drain Meerapur Yamuna 2.113 
2 Dariyabad Pipalghat Drain Yamuna 0.120 

3} Salori Drain (Partialy) Ganga 8.783 
4 __| Shivkuti Drain No, | Ganga 1.192 
5 Shivkuti Drain No. 2 Ganga 0.162 

6 | Shivkuti Drain No. 3 (North) Ganga 0.218 
7 Shivkuti Drain No. 4 Ganga 0.278 
8 _| Shivkuti Drain No. 5 Ganga 0.320 
9 _| Shivkuti Drain No. 6 Ganga 0.275 
10 | Shivkuti Drain No. 7 (East) Ganga 0.767 
1! | Govindpur Colony Drain (Purani Basti) Ganga 0.218 
12 _| Govindpur Colony Drain No. | Ganga 0.275 
13__| Govindpur Colony Drain No. 2 Ganga 0.323 
14 _| Govindpur Colony Drain No. 3 Ganga 0.162 
1S | Govindpur Colony Drain No. 4 Ganga 0.271 
16 | Jondhwal Drain Ganga 6.753 
17 | Shankarghat Drain -01 Ganga 0.444 
18 | Shankarghat Drain -02 Ganga 0.946 

~-19 | A.D.A. Colony Drain / Jwaladevi Ganga 4.277 
20 | Shankarghat Colony Drain (Near Phaphamau Bridge) Ganga 0.951 

21 | Rajapur Drain Ganga 27.166 

22 __| Sadar Bazar Drain Ganga 4.787 
23. | Nehru Park Nala Gange 2.719 

24 | Yadavpur drain Ganga 0.651 
25 | Dariyabad Jogighat Drain Meerapur Yamuna 0.510 

26 | Balua ghat JCC Backside Yamuna 0.150 

27 =| Drain near Chachar Drain/Bargad Ghat Meerapur Yamuna 0.190 

28 | Ghaghar Drain |-A / Sadiyapur Drain Yamuna 0.260 
29 | Ghaghar Drain 1-Al Yamuna 0.210 

30 | Ghaghar Drain 1-B/Harshvardhan Drain Yamuna 0.100 
3) Indira Awas Drain / Jai Gurudev Ashram Drain Ganga 1.190 

32 | Mahewa Pasi Tola Drain No. | Yamuna 0.720 

33 | Mahewa Pasi Tola Drain No. 2 Yamuna 0.410 
34 | Mahewa Pasi Tola Drain No. 3 Yamuna 0.620 

35 | Mahewa Pasi Tola Drain No. 4 Yamuna 0.310 

36 | Mahewa Pasi Tola Drain No. 5 Yamuna 0.410 

37 | Baretha/Kashipur Ganga 1.050 
38 | 3 small drain near mahewa ghat Yamuna 2.111 

39 | Gokula Drain Ganga 1.220 

40 | Baswar Yamuna 0.170 
41 __| Madauka Yamuna 0 
42 | Co-operative drain Ganga 0 
43 | Fort Drain no. - | Yamuna 0 

44 | Fort Drain no. - 2 Yamuna 0 

Total 73.80 
Note:- 

2- 

3- 

Drain mentioned at Sr. No, 42, 43 & 44 are having dry weather flow Zero so there is no requirement of tapping and 
treatment, 

Drain mentioned at Sr. No. 41, the drain presently under construction but flow is expected so there is requirement of 
tapping and (reatment. 

Treatment of drains mentioned at Sr. No. 39 & 40 will be done via onsite treatment by Nagar Nigam, Prayagarj/UP 
Jal Nigam (Urban). 

Project Manager 
Ganga Pollution Control Unit 

* U.P. Jal Nigam (Rural) 
Neavenarsi 
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Action plan for treatment of remaining waste water & tapping of untapped drains in 
Prayagraj Nagar Nigam 

| Ss. Action Plan Nos of | Discharge | Capacity 
No. drains (MLD) of 

for Proposed 
tapping STP 

(MLD) 
es 2 3 4 5 
_A_| Projects Sanctioned under Namami Gange Programme 

| | Interception and Diversion of 7 Drains and 7 45.32 90 
Augmentation of Rajapur STP Capacity by 90 MLD- 
| Project was sanctioned on dated 27.01.2023. For Execution 
_ of work E-Tender was invited, which consent on Financial 
Bid Evaluation Report from NMCG, New Delhi received 
on dated 02.08.2024 After issuance of LOA the execution 

____| Work shall be completed in 18 months. 
2 Interception and Diversion of 13 Drains and 13 13,24 43 

Augmentation of Salori STP Capacity by 43 MLD - 
Work was awarded on dated 23.02.2024 and is under 
progress. Date of start is 19.03.2024 and Date of 

Completion is 18.08.2025. 
3 Interception and Diversion of 02 Drains and 2 2.24 50 

| | Augmentation of Naini-1 STP Capacity by 50 MLD- For 

Execution of work E-Tender was invited, which consent on 
| Technical Bid Evaluation Report from NMCG, New Delhi 
received on dated 18.07.2024. Financial bid was opened on 
dated 24.07.2024 which is under review. After issuance of 

| LOA the execution work shall be completed in 16 months. 
| : Sub Total -A 22 60.80 183 

-— 

Work Proposed for Onsite Treatment of Drains which will not be tapped before 
upcoming Mahakumbh-2025 

The completion time for the works of tapping of 22 drains (60.80 MLD) proposed under Namami 

Gange Programme is going beyond Mahakumbh-2025 period. Therefore, considering the pollution 
potential during Mahakumbh- 2025 and to maintain river water quality for the pilgrimage a proposal to 
treat the waste water of these untapped drains through Onsite Treatment was sent to NMCG, New Delhi. 
The project is sanctioned by NMCG, New Delhi on dated 24.07.2024 amounting Rs. 55.57 Cr. (AAG&ES 
Enclosed). [he further action is to be taken by Nagar Nigam, Prayagarj/UP Jal Nigam (Urban). 

B Projects Sanctioned under Mahakumbh - 2025 
_ Programme 

| Interception and Diversion of 02 Drains :- Work is under 2 3.37 After 
progress under Mahakumbh-2025 Program. This is tapping, 
expected that execution work shall be completed in these 

__| September, 2024 (To be treated at25MLD Kodra STP), | drains will 

2 Interception and Diversion of Jai Guru Dev drain : | 1.19 be treated 
Work ts under progress under Mahakumbh-2025 Propram. at existing 

This is expected that execution work shall be completed in STP’s. 
| | September, 2024 (fo be treated at 14 MLD Phaphamau 

STP). _ 

Project Manager 
Ganga Pollution Control Unit 
"U.P. Jal Nigam (Rural) 

Prayagraj 
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s. Action Plan Nos of | Discharge | Capacity 
No. drains (MLD) of 

for Proposed 
tapping STP 

(MLD) 
I 2 3 4 5 
3 | Interception and Diversion of 6 no, drains of Mahewa, 6 4.58 

4.14 MLD & 1.83 MLD SPS :- Work is under progress 
under Mahakumbh-2025 Program. This is expected that 
execution work shall be completed in November, 2024 (To 
be treated at 42 MLD Naini-Il STP & 80 MLD Naini-! 
STP). 

+ | Interception and Diversion of Madauka drain & 4.71 1 0 
MLD SPS: - Work is under progress under Mahakumbh- 
2025 Program, This is expected that execution work shall 
be completed in November, 2024 (To be treated at 42 MLD 
Naini-II STP). 
(Note : - This drain is under construction, present flow is 
zero but after construction of the drain flow shall be 
received.) 

5 | Interception and Diversion of Kashipur drain & 1.52 l 1.05 
MLD SPS: - Work is under progress under Mahakumbh- 
2025 Program. This is expected that execution work shall 
be completed in November, 2024 (To be treated at 10 MLD 
Ponghat STP). 

6 | Interception and Diversion of 6 no. drains of Baluaghat 6 1.42 
area & 1.75 MLD SPS: - Work is under progress under 
Mahakumbh-2025 Program, This is expected that 

execution work shall be completed in November, 2024 (To 

be treated at 80 MLD Naini-I STP). 
Sub Total - B 17 11.61 
Total (A+B) 39 72.41 183 

C | Tapping not required 

1 | Dry weather flow zero 3 0 

2 | Drains having low flow & low organic load (Treatment of 2 1.39 
these drains will be done via onsite treatment by Nagar 

Nigam. Prayagarj/UP Jal Nigam (Urban) __ i 

Sub Total - C 5 1.39 
Grand Total (A+B+C) Ad 73.80 183 

Project Manager 
3anga Pollution Control Unit 

U.P. Jal Nigam (Rural) 

Prayagraj 

53



3001 

Set Fea Tet Fert (Tee) 
amie after siftraen, Frater aes (ser), 

13 AIT FH VS, BS, TAPMT-211003 
Email -eecdalld@rediffmail.com 

wis ISSI/ BT_agy 7 Ie Rate 09/08 /2024 

war 9, 
wR frenren) (aM), 
SAGE, Warners, 

merea, 
arm orgeq fers aged gate 405/eaodio—2024 feria 08.08.2024 @ wa FY sma gr 

aifva Gea ga va S wer ders Sx Ha A om wi 21 

SAAR: SNIAAT TT | 

wadia 

wig 
: ow

54



he 
"e

s 
ew
w 
O
t
a
y
 

vA | 
| UP and Others 

1- Report of STP;- 
14 MLD STP Salori is being maintained by U.P. jal Nigam (Urban) .This Sewage Treatment Plant is Based on 

Sequential Batch Reactor(SBR Technology) and the treated effluent of this STP have been designed for 

meeting following treated effuent standards : - 
(i)BOD -Less than 20 mg/ litre 

(ii) TSS- Less than 20 mg/litre 

(tii) COD- Less than 100 mg/litre 

(iv) Feacal Coliform -Less than 1000 MPN Per 100 ml 
The Test Report of treated effluent samples collected by UPPCB for the month of Jan 2024 to June 2024 is 

attached as annexure-1. As per the attached Report ,the STP is meeting the desired treated effluent 
parameters. No Untreated Sewage [s being discharged from this STP. Dally monitoring of Treated Effluent is 

being done at Laboratory situated in STP Campus. 

2- Reports of Tapped Drain:- 
Out of 81 Drains in Nagar Nigam Prayagraj following 05 Drains are Proposed to be Tapped by U-P. Jal 
Nigam (Urban) . 

i -—-— Karelabagh Drain. 

ii, Karelabagh Drain A-1 

iii _, Karelabagh Drain A-2 

iv. Nehru Park Drain 

v. Yadavpur Drain 

Drains at Serial no. 01 to 03 and OS have been tapped with Sewerage Network and for Drains at 
Serial no. 04, the work of Interception and Diversion |s in Progress under Mahakumbh- 2025 Programme , 
which will be completed by 31.10.2024. 

Apart from this Remediation / Treatment of following 22 Nos Untapped drains will be carried out 
by U P Jal Nigam(Urban) on behalf of Nagar Nigam Prayagraj as executing Agency during Maha Kumbh 
Mela Period .The Project for Remediation of Untapped Drains has been approved by National Mission for 
Clean Ganga(NMCG) Vide AAES No- Pr-12012/4/2024-0/o Project Development (UP) NMCG Dated 
24.07.2024. 

1- Rajapur Drain- 27.166 MLD 

2- ADAColony Drain/ Jwala Devi Drain - 4.277 Mid 

3- jondhwal Drain- 6.753 MLD 

4- Shankar Ghat Drajn No. 01 - 0.444 MLD 

‘$- Shankar Ghat Drain No. 02- 0.946 MLD 

6- Shankar Ghat Colony Drain (Near Phaphamau Bridge)- 0.951 MLD 
7- Sadar Bazar Drain -4.787 MLD 

8- Sulort Drain(Partially) - 8.783 MLD 

9- Shivkuti Drain No. 0S- 0.320 MLD 

10- Shivkuti Drain No. 06- 0.275 MLD 

11- Shivkuti Drain No. 07(East)- 0.767 MLD 
12- Govindpur Colony Drain (Purani Basti)- 0.218 MLD 
13- Govindpur Colony Drain No 1- 0.275 MLD 
14- Govindpur Colony Drain No 2- 0.323 MLD 
1S- Govindpur Colony Drain No 3- 0.162 MLD 
16- Govindpur Colony Drain No 4- 0.271 MLD 
17- Shivkutl Drain No 1- 1.192 MLD 
18- Shivkuti Drain No 2- 0.162 MLD 
19- Shivkut! Drain No 3 (North)- 0.218 MLD 
20- Shivkuti Drain No 4- 0.278 MLD 

21- Sasur Khadari (Tapped but overflow) - 10.950 MLD 
22- Dariyabad Kakaraghat Drain Mirapur- 2.113 MLD 

23- Darlyabad Pipalghat Drain- 0.120 MLD
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. For the Proposed Remeviiation/Treatment ef Drains Tenders have beea floated by Superintending Engineer, 

Coastructioa Circle, UP fal Nigam (Urban},Prayagraj vide Letter No -688/Maha Kumbh-2025/648 Dated 
OSORLOL4, Techarcal Rid will be Opened on 30.08.2024 . The Treated Effluent parameters of this proposed 
Treatment methodology as approved by Natianal Mission for Clean Ganga in its 55% Executive Committee(EC) 

meeting dated 05.07.2024 are as fellows: 

pH. 65-85, 
i. BOD <= 30 mg/L, 

i, COD <= 100 mg/L, 

IV.” “TSS <= 50 mg/l, 
V. Feeal Coliform < = 230 MPN/100 mL, 

Viv DO>=S mg/L 

Sewer Network Sewer House Connection 

ane = me ene 
Sr. Sewerage Total Tota | S¢¥°? |nesintained| sewer | “ONS ay eer mas, asian a line Laid hold 
No. District Road Laid By UPJN by Jal Kal | Line to be (year HH HH HH lontobe 

Length Vibhag laid | 2025) (Nos) done 

) | (Nos) | (Nos) 
(km) (xm) | (km) 

(Nos.) 

“ty. A 31038 305.00) 22000) 8500 | 538 | 54819 | 53263 | 26573 |26690| 1556 

> Bp 223.91 | 213.71 | 203.71 1000 .| 820 | 48602 | 43661 | 27000 |16661/ 4941 | 

"3 c | 222.47 | 22004 145.04' 7500 | 243 | 29145 | 28097 | 22500 | 5597 | 1048 
a a | | as! <= 

4 D, $36.17 505.00 | 330.00 | 175.00 | 31.17 | 61905 | 43852 | 26140 |17712| 18053 
a = Se 

5 — 18110 17410115760) 0.00 7.00 | 39195 | 33807 | 29103 | 4704 | 5388 _ 

| F (ine. i f 

6 Extende 286 40.00 | 0.00 | 40.00 | 246.00 | 16859 | 4756 | 4756 | 0 | 12103 
d Area 

8 ae | —— i | 

G (ine. 

7 €Extende 728 | 0.00 | 0.00 0.00 | 728.00 45000 0 0 0 | 45000. 
d Area) 

A i . | : + —j— _| 

| (ine. 

8 Extende 686 | 0.00 0.00 0.00 686.00 | 34593 0 0 0 | 40345 
d Area) 

BRE. me a. = er 
9 Extende 336 | 0.00 0.00 0.00 336.00 | 24550 0 “ 0 34550 

d Area 

| —4 Se 
Total 3508.03 1457.85|1072.85| 385.00 | 2050.18 | 354668 | 207436 | 136072171364 147232 

| —_ ES i | 

4- Gap Analysis ¥ —— 
At Present, there is requirement of Laying 2066.68 Km Sewerage Network and 166456 nos. of Domestic 
Sewer House Connection in Nagar Nigam , Prayagraj. 

\
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For 100 wards of Nagar Nigam Prayagraj (including extended areas )which are densely populated 

the following proposals have been made in City Water Action plan of AMRUT 2.0:- 

1) Sewerage Network and Sewer House Connection Scheme in Sewerage District A,B,C and D of Prayagraj 

City-Rs 350.00 Cr 

2) Sewerage Network and Sewer House Connection Scheme in Sewerage District-G Naini and Naini 

Extended Area of Nagar Nigam Prayagraj -Rs 382.80 

3) Sewerage Network and Sewer House Connection Scheme in Sewerage District-] Jhusi and Jhusi Extended 

Area Nagar Nigam Prayagraj -Rs 364.00 Cr 

| 4)Sewerage Network and Sewer House Connection Scheme in Sewerage District F - Phaphamau and 

Phaphamau Extended Area of Nagar Nigam Prayagraj -Rs 350.00 Cr 

S) Sewerage Network and Sewer House Connection Scheme in Jhalwa, Bamhrauli and Pipalgaon Extended 

Area Nagar Nigam Prayagraj -Rs 425.00 Cr 

All the above 05 projects are yet to be approved by State level technical committee (SLTC) and 

State High Power Sttearing Committee (SHPSC) for Preparation of Detail Project Report. 

For Scarcely populated extended areas of Nagar Nigam Prayagraj, treatment of faecal sludge 

/Septage will be done at following Feacal Sludge Co-Treatment Plants constructed/under 

construction at existing Sewage Treatment facilities. 

1, 100 KLD Faecal Sludge (Co-Treatment) Plant at Naini(Under Construction)- To be 

Completed by 31.08.2024 

50 KLD Faecal Sludge (Co-Treatment) Plant at Jhunsi. (Under Construction)-To be 

Completed by 31.10.2024. 

3. 50 KLD Faecal Sludge (Co-Treatment) Plant at Salori.- Operational 

U P Jal Nigam (Rural) is preparing action plan and undertaking projects under Namami 
Gange Programme for the augmentation of capacity of Sewage treatment plants in Nagar Nigam 

Prayagraj . 

5- Sewer Maintenance and Desilting 
330 Km Sewerage Network laid in under JNNURM Programme in Sewerage District - D of 
Nagar Nigam PrayagrajComprising of Wards Ashok Nagar, Newada, Ganganagar, 
Rajapur, Muirabad, Mehdauri, Teliarganj, Mumfordganj, Allenganj, Old Katra, New 

katra, Colnelganj ,Tagore Town ,George Town,Civil Lines , Alopibagh, Daraganj 
Madhwapur. and 157 Km Sewerage Network laid under NGRBA Programme in Sewerage 

District -E of Nagar Nigam Prayagraj Comprising of Wards- Harwara , Jayantipur 
Transport Nagar , Mundera , Preetam Nagar, Neem Sarai and Sulem Sarai. is being 
maintained by U P Jal Nigam (Urban) on behalf of Nagar Nigam Prayagraj : g 

Regular Cleaning and Maintenance of Sewer is being done and if any inition ce of S 

Chokage or Overflow occurs the same is being addressed on pricy. Bee-att of Sewer 

sewers has also carried out at Regular Intervals especially before Motisoon s ne 
eason. 

= 
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@ Eollowing Schemes have been proposed under Maha Kumbh Mela 2024-25 

L)Interception and Diversion of Nehru Park Drain and Yadavpur Drain-Rs 1602.44 lacs 

2)Laying of Sewerage Network and Sewer House Connection works in Sewerage District E 

of Nagar Nigam Prayagraj-Rs 5507.49 lacs 

3)Construction of 100 KLD Co-Treatment Plant in Naini-Rs 583.08 lacs 

4)Construction of 50 KLD Co-Treatment Plant in Jhusi-Rs 451.32 lacs 

5)Repair of Civil works and Augmentation of capacity of Alopibagh IPS-Rs 1891.01 Lacs 

6)Laying of Rising main from Alopibagh IPS to Mumfordganj SPS-Rs 5140.00 lacs 

7)Repair of Mori Gate and Daraganj SPS-Rs 324.08 lacs 

8)Repair of Civil works and Augmentation of capacity of Allahpur SPS-Rs 588.37 lacs 

9)Laying Of Sewerage Network in Kumbh mela sector 1 and 2- Rs 301.94 lacs 

10)Laying of sewerage network in Kumbh mela sectors on jhusi side-Rs 324.62 lacs 

11)Repair of Damaged Sewer line and manhole \Replacement of damaged manhole cover 

Etc-Rs 1490.61 lacs. 

12) Construction of 03 Nos Temporary Prefabricated Sewage /Feacal Treatment plants on 

jhunsi and Phaphamau side of Mela Area 

aa Division-1 

U P Jal Nigam(Urban) 

Prayagraj 

All the above projects will be completed by October 2024.
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@Rare: / Ph. : 0532—2569727 

== ade oriog, var ves vg faan ae 
REGIONAL OFFICE, U. P. POLLUTION CONTROL BOARD 

srare Rare wag wart, wace—10, aor Weu—s, Se, TAIT — 211019 

il: bi 
TAs Go? 52/ NUT BA: WO 229/<ozy fern 69/eP!<o2y 

AO Waosoclo WHT 

Gar F, 
aay forenftrart (oem), 
WarTRTs | 

fasa—ao waouflodio ¥ afera silo vo Wear 227/2024 waa Ris qr kee sip 
<a aia i 
ae FI 

Aelea, 

pr wad fsa ay ca Wea 405 /wHocio—2024, fei 08.08.2024 @T 

way TET He a pe wr fra seas S Alo Vaosiodio 4 alfora aio Yo We 
227 /2024 west Rig gaA Ke site goto F Ra ares festa 08.07.2024 & 
aqrert A feara Raté ao after 4 afia fod am eg freRra fea wa eI 
vai & wera FY aaa wera @ fa vouo vgs Priam as a aw S Rea Raid 
sa water & wT eT si 00747/vAosilodlo ailowo Ho 227/2024, feain— 

09.08.2024 @ grt Ao after AF fesia 09.08.2024 wl ahaa wx fear Tal S| Gad 
& uf wa S We dam GX HIG sacioaet wd saa Heal eg Wer vita 

el 

darre:—zerae | “Ee 

ufafeft— yer qatar offre (Gei—z2), ovo Vga Paar aS, HAAG HT UTax 
gael ofr | 

aw 

aaa after 

sunil PA-AE/RO, COM 
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Gere: / Ph. : 0532—2569727 

= ade wala, ver vee vgs Paar ad 
ar REGIONAL OFFICE, U. P. POLLUTION CONTROL BOARD 

wre Rear Gey wre, Vaet—10, Worn wets, YM), warner — 211010 

TAD (16074F-/ MOT. EA-We- 229/<o2 4 fear 6% lo) Co2y 

To, E-Mail 
The Registrar, 
The National Green Tribunal 
Principal Bench, 
New Delhi 

E-Mail:- judicial-ngt@gov.in 

Subject:Submission of response/action taken report in compliance of 

direction issued by Hon’ble National Green Tribunal in Original 

Application No. 227/2024 Kamlesh Singh Vs. State of Uttar Pradesh 

in order dated 08.07.2024. 

Sir, 
With reference to the subject mentioned above, this is to inform you that in 

compliance of order issued on dated 08.07.2024 by Hon’ble National Green 

Tribunal in Original Application No. 227 of 2024 Kamlesh Singh Vs. State of Uttar 

Pradesh and others, the compliance report is submitted for your kind perusal and 

necessary action please. 

Encl:-As Above. 

_ Your <—— 

vA 
(Dr. <Ecnaaeh 
Regional Officer 

Copy to:- 
1. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board 

Lucknow for information. 

2. Chief Law Officer, U.P. Pollution Control Board Lucknow for 

information. 

3. Sri Pradeep Misra, Advocate on Record, Hon’ble Supreme 

Court/NGT, B-235, Sector-19, Noida, for perusal and necessary 

action please. > 

Regional Officer 

ganil PA-AE/RO, COM
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RESPONSE/ACTION TAKEN REPORT ON BEHALF OF RESPONDENT 

NO-6, UTTAR PRADESH POLLUTION CONTROL BOARD _IN 

PURSUANCE TO THE ORDER DATED 08.07.2024 PASSED BY THE 

HON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI IN ORIGINAL 

APPLICATION NO, 227 OF 2024, KAMLESH SINGH VERSUS STATE OF 

UP. 

1. That vide its order dated 08.07.2024 the Hon'ble National Green 

Tribunal, New Delhi has passed the following direction:- 

 ceaeeaies 2. Complainant has basically raised the issue of proper 

drainage and sewer system to be installed at Prayagraj under Kumbh 

Mela Smart City project. There are several issues raised but many of 

them are not concerned with the environment therefore we are not 

looking into those aspects. We are confining ourselves only to those 

aspects which raise issue of environment arising out of implementation 

of enactments mentioned in Schedule-i of NGT Act, 2010 which 

includes discharge of effluent (untreated) in the river; appropriate 

treatment facility have not been available; treated water of STP is being 

discharged into rivers without verifying whether they are complying with 

the prescribed standards or not and same is also not being utilized for 

other purposes like power plants etc.; sewer lines are not being 

cleaned/de-silted causing damage to the environment; de-silting of river 

has also not been resorted to so as to protect the city from flooding and 

proper steps for protection of rivers from pollution being caused due to 

discharge of idols during Durga Pooja, Saraswati Pooja, Ganesh Pooja 

etc. have not been taken and steps for maintaining e-flow of the river 

have also not been properly taken by providing adequate quantity of 

water available. 

3. In our view, since the issues raised are quite serious, we find 

it appropriate to implead following as Respondents:- 

nea Page 1 of 7
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i. State of Uttar Pradesh through Additional Secretary/Principal 
Secretary, Environment and Forest. Bapu Bhawan, Sachivalaya 
Lucknow, Uttar Pradesh. 

ji. National Mission for Clean Ganga (NMCG) Through is Director 
General 1st Floor, Major Dhyan Chand National Stadium India 
Gate, New Delhi - 110002. 

iii. Ministry of Jal, through Secretary, Government of India, Shram 
Shakti Bhawan, Rafi Marg New Dethi-110001. 

iv. State of Uttar Pradesh, through Chief Secretary Bapu Bhawan, 

Sachivalaya Lucknow, Uttar Pradesh. 

Vv. Jal Shakti Department, Government of Uttar Pradesh Bapu 

Bhawan, Sachivalaya Lucknow, Uttar Pradesh. 

vi. Uttar Pradesh Pollution Control Board Building No. TC-12V, 

Vibhuti Knand Gomti Nagar, Lucknow - 226010 Uttar Pradesh. 

vii. District Magistrate, Kumbh Mela, Prayagraj Collectorate Building 
Civil Lines, Prayagraj - 211001 Uttar Pradesh, India. 

Vili. District Magistrate, Prayagraj Collectorate Building Civil Lines, 
Prayagraj - 211001 Uttar Pradesh. 

ix. Prayagraj Municipal Corporation, through Commissioner 

Collectorate Building, Civil Lines Prayagraj - 211001 Uttar 

Pradesh. 

x. Divisional Commissioner, Prayagraj. Collectorate Building Civil 

Lines, Prayagraj - 211001 Uttar Pradesh 

4. The Registry shall issue Notices to the above 

Respondents who may file their response within one month. 

§. List on 13.08.2024......." 

That Response/Action Taken Report in compliance of Hon'ble 

NGT order dt. 08.07.2024 is as follows :- 

Details of Sewage generation in Prayagraj Nagar Nigam, Prayagraj 

Project Manager, Ganga Pollution Control Unit, U.P. Jal Nigam 

(Rural), Prayagraj has informed that presently total sewage generation in 

Prayagraj city through 81 nos. drains and sewerage network is about 

ae 
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468.28 MLD out of which 394.48 MLD sewage is treated through existing 

10 STP's. Total gap in treatment capacity is 128.28 MLD. Details of 

sewage generation & gap analysis is being attached as Annexure-01 

and 02 to this response. 

Project Manager, Ganga Pollution Contro! Unit, U.P. Jal Nigam 

(Rural), Prayagraj has informed regarding tapped & untapped drains 

joining River Ganga & Yamuna in Prayagraj Nagar Nigam, Prayagraj. 

Details of tapped drains & untapped drains joining River Ganga & 

Yamuna is being attached as Annexure-03 and 04 to this response. 

Project Manager has also informed regarding action plan for treatment 

of remaining waste water through 03 additional STPs with total capacity 

of 183 MLD to fulfill the gap in sewage generation and treatment, along 

with tapping of untapped drains in Prayagraj Nagar Nigam, Prayagraj. A 

project for Onsite Treatment of Drains to treat the waste water of those 

untapped drains whose completion time for Gange Programme is going 

beyond Mahakumbh-2025 period, of Rs 55.57 crores, sanctioned by 

NMCG, New Delhi on 24.7.2024 will be executed by Nagar Nigam, 

Prayagarj/UP Jal Nigam (Urban), to maintain river water quality for the 

pilgrimage. The details of 03 additional STPs and above sanctioned 

project is Annexed as Annexure-05 to this response. 

The officials of the UPPCB, Prayagraj have inspected the site of the 

40 untapped drains i.e. 25 drains meeting to River Ganga & 15 drains 

meeting to River Yamuna at Prayagraj on 30.07.2024 & 31.07.2024. 

That the Water quality of 25 drains discharging into River Ganga and 

15 drains discharging into River Yamuna as per analysis of samples 

taken at different sampling points in Prayagraj is being attached as 

Annexure-06 & 07 to this response. As per the attached analysis report, 

the parameters were found beyond the prescribed norms. 

OT Page 3 of 7 

63



The officials of the UPPCB, Prayagraj has inspected the 10 STP's 

functional in Prayagraj on dt. 30.07.2024. The details of STP’s are 

tabulated below :- 

SL. Name of Design Year of Technology Status Name of Reciplent 

No. STP Capacity cme Agency for | aquatic body of 

(MLD) = operation | treated sewage 

of STPs 

UP Jal Directly 

01 Naini 80 2021 ASP Operational Nigam discharging into 

(Rural) River Yamuna 

UP Jal Directly 

02 Naini 42 2023 FCR Operational Nigam discharging into 
(Rural) River Yamuna 

50 Bio-Tower | Operational Ur ie . 
03 | Numayadahi 2020 Nigam Discharging into 

aii (Rural) River Yamuna 

UP Jal Directly 

04 Salori 29 2020 FAB Operational Nigam Discharging into 

(Rural) River Ganga 

UP Jal Directly 

05 Salori 14 2016 SBR Operational Nigam discharging into 

(Urban) River Ganga 

UP Jal Directly 

06 Rajapur 60 2021 UASB Operational Nigam discharging into 

(Rural) River Ganga. 

Bio-Tower lox perecey 
07 Kodra 25 2020 and Ame Operational Nigam discharging into 

(Rural) River Ganga. 

Bio-Tower eee ay 
08 Ponghat 10 2020 enn kee Operational Nigam discharging into 

(Rural) River Ganga 

UP Jal Directly 

09 | Phaphamau 14 2023 FCR Operational Nigam discharging into 

(Rural) River Ganga 

UP Jal Directly 

10 Jhunsi 16 2023 FCR Operational Nigam discharging into 

(Rural) River Ganga 

Page 4 of 7 
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eS Ge oe 8s PaAaerve 

That the samples of the all STPs were collected by the officials of the 

Regional Office, UPPCB, Prayagraj and same were analysed in Regional 

Laboratory, UPPCB, Prayagraj. Analysis report of treated sewage of STP's 

is being attached as Annexure-08. The Results are tabulated below:- 

Parameters 

Name and Date of 
8. Sampling 

address of sample TC Fc No. ch ee point ox | TSS: | BOD. | C.0.D. | tpn, | MPN, 
(mg/) | (mg) | (mg/0 | Soomn | 100ml) 

80 MLD STP 
1. Naini, 30.07.2024 | Ctletof | 241) a6 | 242 98 | 21000 | 680 

eis STP 
yagraj 

42 MLD STP sashes? 
2. Naini, 30.07.2024 po 7.26} 90 25.6 104 | 17000 | 680 

Prayagraj 
50 MLD STP out 

3. | Numayadahi, | 30.07.2024 ae f 1732) 80 23.4 52 15000 | 450 
Prayagraj 

29 MLD STP Saar 
4. Salori, 30.07.2024 prose 7.38 | 92 27.4 114 35000 920 

Prayagraj 
14 MLD STP er 

5. Salori, 30.07.2024 oie 7.46 | 88 26.2 110 8400 400 
Prayagraj 

60 MLD STP Suid 
6. Rajapur, | 30.07.2024 ee" 1 744] 96 28.4 108 | 24000 680 STP 

Prayagraj 
25 MLD STP 

7, Kodra, 30.07.2024 ano of l7ss| 92 26.6 106 | 13000 | 450 
Prayagraj 

16 MLD STP 
8, Ponghat, | 30.07.2024 ns of l742| 84 24,4 102 | 7000 400 

Prayagraj 
14 MLD STP t of 

9. | Phaphaman, | 30.07.2024 sari 740 | 86 25.4 104 | 7900 400 
Prayagraj 

16 MLD STP 
10. | Jhunsi, | 12.07.2024 og 7.04) 74 23.4 70 9400 400 

Prayagraj 

65- | 2100 | 30 250 
Prescribed limit as per EPA 9.0 ad <1000 

That the water samples of River Ganga & River Yamuna were 

collected at different sampling points in Prayagraj by the officials of the 

Regional Office, UPPCB, Prayagraj and same were analysed in Regional 

Page Sof7
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Laboratory, UPPCB, Prayagraj. Water quality of River Ganga & River 

Yamuna is being attached Annexure-09 . The Results are tabulated below:- 

8. | Location of Date of Parameters 

N. | Sampling point sample pH D.O. B.O.D. | C.O.D. Total Feacal 

collection (mg/l) | (mg/l) | (mg/l) | Coliform Coliform 

(MPN/100 (MPN/100 

tml) ml) 

1 River Ganga 

Upstream Near 
melatice mae 90.07-2024 | a1. | 7.9 2.5 8.0 1300 450 

Prayagraj 

2 River Ganga 

Downstream near 
aeititian 90.07.2024 | gos | 7.6 2.8 12.0 1700 930 

Prayagraj 

3 River Ganga at 
eae Me = 30.07.2024 | gi7 | 7.7 2.7 10.0 1500 610 

= River Ganga 

Downstream after 

confluence with 
ns 90.07.2024 | 319 | 7.5 2.9 13.0 2100 780 

r Yamuna near 

Chhatnag Ghat, 

Prayagraj 

5 River Yamuna at 

Sarswati Ghat, 30.07.2024 | 807 | 78 2.6 8.8 1300 610 
Prayagraj 

500 MPN/ 100 

Standards Betwe} ml (Desirable) 

Primary Water Quality Criteria for a mg/l or 3.0 ” . 2500 

bathing Water (Water used for] ° | more | * “** MPN/ sai ml 

organised outdoor bathing) os (Maximum 
permissible) 

Environmental Engineer, Prayagraj Nagar Nigam, Prayagraj has 

submitted report to Regional Officer, UPPCB, Prayagraj regarding steps 

taken for abatement of pollution due to Idols immersion during Durga Pooja 

in river Ganga vide letter no. 300/Parya/2024-25, dt. 08.08.2024. A copy is 

annexed Annexure-10. 

Li 
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That there is no problem of maintaining E-Flow during rainy season 

but during lean period additional water is released from Bhimgoda Dam 

Haridwar and Narora Barrage, Bulandshahar by Irrigation Department for 

maintaining E-flow. 

Action Taken 

UPPCB has imposed Environmental Compensation against Prayagraj 

Nagar Nigam, Prayagraj in compliance of the Hon’ble Tribunal Order dated 

21.05.2020 in OA No 593 of 2017 Paryavaran Suraksha Samiti & Ors. 

versus Union of India & Ors. vide letter dt 09.08.2024 amounting Rs. 129 

Crore for untreated sewage being discharged in River Ganga & Yamuna 

after following due process as per law. The copy of the letter dated 

09.08.2024 is being attached herewith as Annexure-11 to this response. 

UPPCB is regularly monitoring the status of effective operation of STP 

and Environmental compensation of Rs 25000, Rs 25000 and Rs 37500 has 

been imposed on 20.3.2023 against defaulter 25 MLD Kodra STP, 10 MLD 

Ponghat STP and 80 MLD Naini STP due to previous default, and letter has 

also been sent to District Magistrate, Prayagraj for realization of 

Environmental Compensation as Land revenue vide letter dated 12.01.2024. 

The copy of the letter dated 12.01.2024 is attached herewith as Annexure- 

12 to this response. At present all these STPs are achieving Norms. 

The above response/action taken report on behalf of the Uttar 

Pradesh Pollution Control Board is submitted before the Hon'ble National 

Green Tribunal for perusal and kind consideration please. 

‘ i 
Regional Officer 

U.P. Pollution Control Board 

Prayagraj 

Page 7 of 7
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Amnaxurye- ' 

Details of Sewage Generation in Prayagraj Nagar Nigant 

Nos. of Dralns— Source of Sewage Generation 

S. |S fe Untapped bee : cwerage low ‘ 
No] distelet | stan ee (tapping | poiaf| Recelved | Tapped | Untapped rio ND 

tapped) Is not atSTP | Drains | Drains (Col. 7 « 
Required) Col. 8) 

L 2 3 4 5 6 7 8 | 9 10 1 

' A 3 8 2 13 | (0630 | 29.94 | 3.63 1636 | 109.95 

2 B 5 0 0 5 57.04 | 47.18 | 0.00 9.86 | $7.04 

3 Cc 2 13 0 is | 5125 | 33.09 | 13.24 18.16 | 6449 

4 D 7 7 0 4 | 73.88 | 27.20 | 45.32 | 46.68 | 119.20 

a ee : 3 0 3 | 4130 | 2107 | 442 | 2023 |-45.72 
6 F 2 I 1 4 1633 | 9.31 1:19 7.02 | 17.52 

U G 7 7 Is | 3676 | 36.76 | 4.75 0.00. | 41.5! 
8 | Shunsi 9 0 1 10 | 4162 | 11.62 1.22 0.00 | 12.84 

Total 37 39 5 81 | 394.48 | 216.17 | 73.80 178.31 | 468.28 

Hence, Total Sewage Generation in City by 81 Nos, Drains + sewerage network |. 468.28 ‘MLD 

Zjo% Sie jo 

_ Project Manager 
Ganga Pollution Control Unit 

U.P. Jal Nigam (Rural) 

Prayagraj
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Gap Analysis 

Amun 2s? «4 

There are 81 drains having total discharge 289.97 MLD (Tapped + Untapped) & sewage receive 
through sewerage network at all 10 STP’s is 178.31 MLD, So, total sewage generation in Prayagraj city is 
468.28 MLD (Drains + Sewerage Network) and installed capacity of STP’s is 340 MLD. Summary of 
sewage gencration is tabulated below, 

Summary of Gap in Prayagra] Nagar Nigam in Sewage Generation 

S.No. Source of sewage Discharge (MLD) 

] Drains (Untapped) 73.80 
= Drains (Tapped) 216.17 _ 

3 Sewerage Network 178.31 
Total 468.28 

Installed Capacity of STP’s 340.00 

Treatment through existing STP’s 394.48 
Gap in treatment capacity 128. 28 

Schedles 
Project Manager 

Ganga Pollution Control Unit 
U.P. Jal Nigam (Rural) 

is i

69



Aron camry & oy 

Details of Tapped drains joining river Ganga & Yamuna In Prayagraj Nagar Nigam 

Ss. an Name of Drains RIVER | Flow (MLD) | Diverted & treated on 

; ; ; > str 

1 | Chacl i : sae a = Yamua 25,70 80 MLD Naini ~{ STP 

3__| Drain at Gate No, 13 nono i 
4 { Sasur Khaderi Drain Yamuna 18 50 50 MLD N ad 

S_| Main Ghaghar Drain Yamuna 26.58 STP. _— 

G_| Karela Bagh Drain Yamuna 0.61 
7_| Karela Bagh Drain A-1 Yamuna 0.75 
: Kon Bagh Drain A-2 Yamuna 0.74 | 

tila Drain ‘ ; 

10_| Allenganj Nala / Buxi Bund Drain — EL: am ‘STP Stier 
7 Salori Drain (Partially Tapped) Ganga 1 1.30 

Mehdauri Gaon Drain i 

12 | Rasulabad Puccaghat Drain am 7a ieee aaeiei 

13_| Jondhwal Rasulabad Drain (Murdaghat) Ganga 1.58 
14 | Jondhwal Ghat Drain/Chhuhara Mandir Ganga _ 1.38° 

15_| Morigate Drain Gunes | eae 
16 | Drains of Daraganj Area Gan : regen nga 2.11 
n Mumfordganj Drain Ganga 10.56 

3 Tenet Mele siete Ganen. 771 10 MLD Ponghat STP _ 

20 | Shantipuram Drain... ea is Hib Sree 
21_| Basna Drain nae Soa oe ‘i 4.62 4 ae z 

22 | Mewaiya Nala AEE Swe Yamui a 

23 | Mahewa Ghat Drain No. 1 GS — : F = oi sia ae 

24 | Mahewa Ghat Drain No.2 Yamuna |. 0.42 
25 | Mahewa Ghat Drain No. 3. Yamuna | __ 0.61 
26 | Arai! Drain No. 2 (harkauni drain) Yamuna i 331 

27 | Sachcha Baba Ashram Drain Yamuna | ___1.49 
28 | Near Arail Ghat . Yamuna 0.21 

29 | 5 small drains near Gangoli Shivala Drain Ganga ee =. sae 

(Augharwa Nala, Bhola Mandir Nala,Gangoli : . cian 

Shivala Nala I, Gangoli Shivala Nala II, Savitri 

Nagar Nala) 

30 | Dham Drain Ganga 0.44 

31 | Shastri Bridge Drain (inc. 3 small drains) Ganga 0.64 

32 | Triveni Marg Drain J Ganga BaG 

33 | Triveni Marg Drain II Ganga. ' 0.62 

34 | Ulta Quilal Ganga 0.33 

35 | Ulta Quila II Ganga 0,26 

36 | Lotey Haren/Havelia Nala Ganga 6.53 

37 | Lakkar Drain Ganga 0.63 
Total 216.17 

8/2 

Project Mana er 
Ganga Pollution Control Unit 

U.P. Jal Nigam (Rural) 
Prayagraj
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Details of Untapped drains joining river Ganga & Yamuna in Prayagraj Nagar Nigam 

RAN RArs Y= 
—— me 

ak Name of Drain River Flow in MLD 

1 2 3 4 
1__| Dariyabad Kakahraghat Drain Meerapur Yamuna 2.113 

2__| Dariynbad Pipalghat Drain Yamuna 0.120 
3__| Salori Drain (Partialy) Ganga 8.783 
4 _{ Shivkuti Drain No. | Ganga 1,192 
S_| Shivkuti Drain No. 2 Ganga 0.162 
6 __| Shivkuti Drain No. 3 (North) Ganga 0.218 
7__| Shivkuti Drain No. 4 Ganga 0.278 
8 __| Shivkuti Drain No. 5 Ganga 0.320 
9 | Shivkuti Drain No. 6 Ganga 0.275 
10_| Shivkuti Drain No. 7 (East) Ganga 0.767 
| Govindpur Colony Drain (Purani Basti) Ganga 0.218 
12_| Govindpur Colony Drain No, | Ganga 0.275 
13_| Govindpur Colony Drain No. 2 Ganga __ 9.323 
14_| Govindpur Colony Drain No. 3 Ganga 0.162 
1S_| Govindpur Colony Drain No. 4 Ganga 0.271 
16 | Jondhwal Drain Ganga _ 6.753 
17_| Shankarghat Drain -01 Ganga 0.444 
18 | Shankarghat Drain -02 Ganga 0.946 
19 | A.D.A. Colony Drain/Jwaladevi _ Ganga 4.277 
20 | Shankarghat Colony Drain (Near Phaphamau Bridge) Ganga 0.951 

21 | Rajapur Drain yee Ganga 27.166 
22 | Sadar Bazar Drain Ganga 4.787 
23 =| Nehru Park Nala Ganga 2.719 

24 | Yadavpur drain Ganga 0.651 
25 | Dariyabad Jogighat Drain Meerapur Yamuna 0.510 
26 | Balua ghat JCC Backside Yamuna 0.150 
27 _| Drain near Chachar Drain/Bargad Ghat Meerapur Yamuna __ _ 0.190 __ 
28 _| Ghaghar Drain 1-A / Sadiyapur Drain Yamuna 0.260 
29 | Ghaghar Drain 1-Al Yamuna 0.210 
30 | Ghaghar Drain 1-B/Harshvardhan Drain Yamuna _. 0.100 
31 | Indira Awas Drain / Jai Gurudev Ashram Drain AG Ganga 1.190 
32 | Mahewa Pasi Tola Drain No.1. __ i Yamuna et 0.720 

_ 33 | Mahewa Pasi Tola Drain No. 2. Yamuna. ___| . “0.410 
34 | Mahewa Pasi Tola Drain No. 3 Yamuna ____ 0.620 
35 | Mahewa Pasi Tola Drain No. 4 Yamuna _ 0.310 
36 | Mahewa Pasi Tola DrainNo.5. Yamuna 0.410 
37 | Baretha/Kashipur Ganga ~ 1.050 
38 | 3 small drain near mahewa ghat Yamuna 2.111 
39 | Gokula Drain Ganga 1.220 

40 | Baswar Yamuna 0.170 
41 | Madauka Yamuna 0 

42 | Co-operative drain Ganga 0 

43 | Fort Drain no.-) Yamuna 0 

44 | Fort Drain no.-2 Yamuna 7 

Total: 73.80 

J- 

2- 

3- 

Note:- 
Drain mentioned at Sr. No. 42, 43 & 44 are having dry weather flow Zero so there is no requirement of tapping and 

treatment, 

Drain mentioned at Sr, 

tapping and treatment. 

Treatment of drains mentioned at Sr, 

Jal Nigam (Urban). 

No, 41, the draln presently under construction but flow ts expected so there is requirement of 

No, 39 & 40 will be done yin onsite treatment by Nagar Nigam, Prayagarj/UP 

= 08) 24- 

Project Manager 
Ganga Pollution Contro] Unit 

11D tal Nigam (Rural) 

PriAvawtne
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Action plan for treatment of remaining waste water & tapping of u 

AV AATMN OS 

ntapped drains i 
: Prayagraj Nagar Nigam ae 

ii. Action Plan Nos of | Discharge Capacity 
drains (MLD) of 

for Proposed 
tapping | STP 

i (MLD) 

A_| Projects Sancti . iGa 3 : : Hh sane oned under Namami Gange Programme 
Mterception and Diversion of 7 Drains and 7 45,32 90 
Augmentation of Rajapur STP Capacity by 90 MLD- 
Project was sanctioned on dated 27.01.2023. For Execution 
of work E-Tender was invited, which consent on Financial 
Bid Evaluation Report from NMCG, New Delhi received 
on dated 02.08.2024 After issuance of LOA the execution 
work shall be completed in 18 months. 

2 | Interception and Diversion of 13 Drains and 13 13.24 43 
Augmentation of Salori STP Capacity by 43 MLD — 
Work was awarded on dated 23.02.2024 and is under 
progress. Date of start is 19.03.2024 and Date of 
Completion is 18.08.2025. 

3 | Interception and Diversion of 02 Drains and 2 2.24 50 
Augmentation of Naini-1 STP Capacity by 50 MLD- For 
Execution of work E-Tender was invited, which consent on 
Technical Bid Evaluation Report from NMCG, New Delhi 
received on dated 18.07.2024. Financial bid was opened on 
dated 24.07.2024 which is under review. After issuance of 
LOA the execution work shall be completed in 16 months. 

Sub Total-A 22 60.80 183 

Work Proposed for Onsite Treatment of Drains which will not be tapped before 

upcoming Mahakumbh-2025 

The completion time 

Gange Programme is going 

potential during Mahakumbh- 

treat the waste water of these un 

The project is sanctioned by NM 

Enclosed). The further action is 

for the works of tapping of 22 drains (60.80 MLD) proposed under Namami 
beyond Mahakumbh-2025 period. Therefore, considering the pollution 
2025 and to maintain river water quality for the pilgrimage a proposal to 
tapped drains through Onsite Treatment was sent to NMCG, New Delhi. 
CG, New Delhi on dated 24.07.2024 amounting Rs, 55.57 Cr. (AA&ES 
to be taken by. Nagar Nigam, Prayagarj/UP Jal Nigam (Urban). 

B | Projects Sanctioned under Mahakumbh - 2025 

1 eee and Diversion of 02 Drains :- Work is under 2 3.37 After 

rogress under Mahakumbh-2025 Program, This is tapping, 

4 ted that execution work shall be completed in these 

ii ber, 2024 (To be treated at 25 MLD Kodra STP), drains will 

Sen tion and Diversion of Jai Guru Dey drain :- | 1,19 be treated 

? oral © oder progress under Mahakumbh-2025 Program, at existing 

vhs i expected that execution work shall be completed in STP’s. 

September, 2024 (To be treated at 14 MLD Phaphamau 

STP). <G Jo8 |W 

Project Manager 
Ganga Pollution Control Unit 

"U.P. Jal Nigam (Rural) 
Pravacral
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S. Action Plan Nos of | Discharge | Capacity 
No. drains | (MLD) of 

for Proposed 
tapping © STP 

(MLD) 
1 2 3 4 5 
3 | Interception and Diversion of 6 no. drains of Mahewa, 6 4,58 

4.14 MLD & 1,83 MLD SPS + Work is under progress 
under Mahakumbh-2025 Program, This is ‘expected that 
execution work shall be completed in November, 2024 (To 
aa at 42 MLD Naini-II STP & 80 MLD Naini-I 

4 | Interception and Diversion of Madauka drain & 4.71 I 0 
MLD SPS: - Work is under progress under Mahakumbh- 
2025 Program. This is expected that execution work shall 
be completed in November, 2024 (To be treated at 422 MLD 
Naini-II STP), 
(Note : - This drain is under construction, present flow is 

zero but after construction of the drain flow shall be 
received.) 

5 | Interception and Diversion of Kashipur drain & 1.52 1 1.05 
MLD SPS: - Work is under progress under Mahakumbh- 
2025 Program. This is expected that execution work shall 
be completed in November, 2024 (To be treated at 10 MLD 
Ponghat STP). ee Fe 

6 | Interception and Diversion of 6 no, drains of Baluaghat 6° + 1.42 

area & 1.75 MLD SPS: - Work is under progress under ‘os 
Mahakumbh-2025 Program. This is: expected that 
execution work shall be completed in November, 2024 (To 
be treated at 80 MLD Naini-I STP). 

Sub Total - B 17 sh SL6L ; 
ce Total (A+B) 39 . Al" 183 

C | Tapping not required home 
1 | Dry weather flow zero. 3 pul 
2 | Drains having low flow & low organic load (Treatment of 2 1.39 

these drains will be done via onsite treatment by Nagar 

Nigam, Prayagarj/UP Jal Nigam (Urban)) _. “ 
Sub Total-C}..5 =|, 139 | ; 

Grand Total (A+B+C) |. 44__.| 73.80.. | 183 

Project Manager 
Ganga Pollution Control Unit 

U.P. Jal Nigam (Rural) 
Prayagraj
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Waste wat ta 

mean, 
~re 
‘oo 

Regional Office, 
U.P. Pollution Control Board, 

Prayagraj 
Ins di untreated sow iver Ganga In 

Amin rkyrt-l 

Location of Sampling point 
Date of 
sample 

collection 

Parameters 

pH 
BOD 
{mg/!) | 

Salori Nala/Amitabh Bacchan 
Culvert before mecting with 

River Ganga 
30.07.2024 7.31 

Tss 
(mg/l) | (mg/}) 

294 

(MPN /mt) | (MPN/ mi) | 
FC 

1700000 

Govindpur Colony Nala 
(Purani Basti) before meeting 
with River Ganga, Govindpur 

Prayagraj 

30.07,2024 7.24 114 248 1100000 

Govindpur Nala No. 1, before 
mecting with River Ganga, 

Govindpur Prayagraj 
30.07.2024 7.38 1300000 

Govindpur Nala No. 2, before 
30.07.2024 7.31 104 386 256 1700000 940000 

Govindpur Nala No. 3, before 
meeting with River Ganga, 

Govindpur 
30.07.2024 7.34 108 2800000 1200000 

Govindpur Nala No, 4, before 
meeting with River Ganga, 

Govindpur 
30.07.2024 7.27 116 256 2400000 1400000 

7. 
Shivkuti Nala No.1, before 

30.07.2024 7.31 118 1400000 790000 

Shivkuti Nala No.2, before 
meeting with River Ganga, 

Shivkuti Prayagraj 
30.07.2024 TA 114 278 2000000 1100000 

Shivkuti Nala No.3, before 
meeting with River Ganga, 

Shivkuti Prayagraj 
30.07.2024 7.21 106 1300000 

10. 
Shivkutl Nala No.4, before 
meeting with River Ganga, 

Shivkuti Prayagraj 
30.07.2024 7.33 110 376 254 1400000 

Shivkuti Nala No.5, before 
meeting with River Ganga, 

Shivkuti Prayagraj 
30.07.2024 7.29 108 1100000 

12. 
Shivkut! Nala No.6, before 
meeting with River Ganga, 

Shivkuti Prayagraj 

30.07.2024 130 414 252 1500000 930000 

13. 
Shivkuti Nala No.7, before 

with River Ganga, meeting 
Shivkuti Prayagraj_ 

30.07.2024 744 124 392 246 2400000 1400000 

14. 

Shankarghat Colony Nala 
before meeting with River 

Ganga, Shankarghat 
Prayagraj 

30.07.2024 7.51 104 370 244 1700000 

15. 

t Nala No, 1, 
before meeting with River 

Ganga, 
Prayagral 

30.07.2024 7.49 110 370 242 1400000 

16. 

Shankarghat Nala No, 2, 
before meeting with 

Ganga, Shankarghat 
30.07.2024 7.38 104 314 248 2600000 

17, 
ur Nala, before meeting 

pas ge Ganga, Rajapur, 
Prayagraj 

30.07.2024 7.24 106 312 246 2700000 1400000 

18. 

ADA Colony Nala, before 
meeting with River Ganga, 

near Jwaladevi Inter College, 
30.07,2024 114 392 254 3300000 1700000 

19. 

Pra 

Jondhwal Drain, before 

meeting with River Ganga, 
Near Chhuhar Mandir, 
Shankar Ghat, Prayagro) 

30.07.2024 744 126 414 290 2600000 1400000 

Mp
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Sadar Bazar Drain, before 
meeting with River Ganga, 

Ashok Nagar near TV Tower, | 20-07-2024 | 7.39 | 120 | 416 286 | 2200000 | 1100000 

Prayagraj 
Nehru Park Nala, before 1300000 

meeting with River Ganga, | 30.07.2024 | 7.40 | 112 | 392 274 2500000 
Nehru Park, Prayagraj 

Yadavpur Nala, before 
meeting with River Ganga, 30.07.2024 | 7.32 110 386 270 2000000 | 920000 

Indira Awas Drain, before 
meeting with River Ganga, 

sannes 

Ashok Nagar near TV Tower, 30.07.2024 | 7.3¢ | 112 | 374 268 1700000 

Prayagraj 
Kashipur Nala, before meeting 
with River Ganga, Kashipur, | 30.07,2024 | 7.29 | 102 | 334 254 1500000 | 930000 

Gokula Drain, before mecting 
with River Ganga, Devrakh | 31.07.2024 | 7.30 | 92 | 304 240 i100000 | 450000 

\ h CO > _- 
sb gen 08a ior. SC. smug Ot 

Prasa Rajesh Singh Kaushal Kumar) 

uae ‘ 7 aia A.E.E. Regional Officer
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Pw aun e-7 

— 

Sue. 
Regional Office, 

U.P. Pollution Control Board, 
Prayagraj 

Waste water quality of untapped dralns discharging untreated sewage Into River Yamuna In prayagraj 

Parameters ral 

hog Location of Sampling point pit BOD cop 89 TC FC 

(mg/t) | (mg/l) | (mg/l) |(MPN/mt)) (MPN/ml) 
anyabad Kokahara Ghat Drain, bolore 

1. meeting with River Yamuna, Meerapur,| 7.24 114 416 262 2700000 | 1400000 

enn : 
‘atiyabad Peepal Ghat Drain, before meeting 2. tts Rover Yamane, | 7.16 108 400 260 2200000 | 1100000 

Danyabad Jogi Ghat Drain, be‘ore meoting 1700000 
. with River Yamuna, Meerapur, Prayagra} 7A 2 410 ad paid 

lua Ghat JCC Backside, before meeting 1 1100000 4. with River Y; Preent 7.38 116 422 270 2100000 

Drain Near Chachar DreinGargad Ghal, 
5, before meeting with River Yamuna, Meerapur, | 7.22 110 406 262 1400000 680000 

Prayagra] 
Ghaghar Drain 1-A/Sadiyapur Drain, before 6. \ 1500000 | 830000 
meeting with River Yamuna, Prayagraj 128 - ar <n 
Ghaghar Drain 1-A 1, belore meeting wih 7. 1400000 River Yamuna, Pra 7.29 114 412 254 2600000 

Ghaghar Drain 1-8/7 Harshvardhan Drain 8. ' 2500000 | 1300000 bef ing with River Yerune. 7.30 145 418 264 

Mahewa Pasi Tola Orain No.1 belore meeting 1 9. with River Y Pra 741 118 424 276 2400000 400000 

Mshewa Pasi Tola Drain No.2 before meeting al Ree pat 7.52 122 430 258 2000000 | 920000 

Mahewa Pasi Tola Drain No.5 before meeting 
1. | ‘ ra 742 126 432 256 3200000 | 1700000 

Mahewa Pasi Tola Drain No.4 before meeting 
12. | sah River, Pp 7.29 108 4268 248 3100000 | 1700000 

Mahewa Pasi Tola Drain No.5 before meeting 
13. | es her 7.0 110 428 254 3100000 | 1300000 

3 small drain near mahewa ghat, before 
14. ing wih River Yenune, Prayegral 7.32 108 410 250 1500000 | $30000 

Baswer Drain, before meetng with River 
7.28 116 414 15. | Vemuna, P ; 258 1700000 | 680000 

sha 
eal ai (Rajesh Singh) 

S.A. S.A. 

iu © 
(Kaushal Kumar) 

A.E.E, 
(Dr... Shukla) 08} 3)*%y 
Regional Officer
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frei aun 4 

=. 
acy. 
OEE" 

Reglonal Office, 
U.P. Pollution Control Board, 

Prayagral 
Analysis report of treated sewage of STP's operational in Prayagral 

Paramotorm 

m Name and Dato of Samoti 
. mplin a 

address of | sample a TC FC 
No, polnt T.0.8, | 1,0.D, | C,0,D, 

STP collection piu (MPN/ | (MPN/ 
(rag /1) | (emg/t) | (eng/I) 100m1) | 100ml) 

iO MLD i 
1. Naini, 90.07.2004 | Olletof | yg 6 4,2 on 21000 600 

Prayngraj or 

42 MLD NTP 

2. Naini, a0.07,2004 | Mulletor | og 00 95.6 104 17000 ono 
ewer arr 

50 MLD Sip 

3. Numayedahi, | 30,07,2024 ar 7.92 ao 23.4 2 16000 450 

Prayograj 

20 MLD STP Outlet ef 

4. Salori, 30.07.2024 . : 7.08 02 TA ia 35000 920 
Prayagen| . 

ia Mi si aa 
5. Salori, 30.07,2024 sa 746 8B 26.2 110 #400 400 

Prayagral 

60 MLD STP 
Outlet of 

6. Rajapur, 30,07,2024 ere 7A4 of 2h.4 108 24000 ono 

Prayogra) 

25 Mi SIP ceases 
7. Kodra, 20.07.2024 nae 7.58 ” 26.6 106 13000 450 

Prayagra 
id MLD SIP ROR 

8. Ponghat, 30.07,2024 nna 7,42 a4 24,4 102 7000 400 

Prayagral 

14 MLD STI Outlet of 

9, Phaphamau, | 30.07.2024 og 7.40 ub 25.4 104 7900 400 

Prayagra) 

io MLD oI Outlet of 

10. Jhunsi, 12.07.2024 stp 7.04 m a4 70 9400 400 

Prayagra) 
Prescribed Hmit as per EPA 6.6-9.0 | <100 30 250 |_ <1000 

Ingh) (Kaushal Kumar) (Or, $.C, shok A 

S.A. A.C.E, Reglonal Officer 

r = ‘ , J ie C ) ? 

roms 0 kas sien” sent)" 
S.A,
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Anmnakuryo-4q 
* 

=, 

Regional Office, 
U.P. Pollution Control Board, 

Prayagraj 
Water quality of River Ganga & River Yamuna at different sampling point in Prayagraj 

S. | Location of Date of Parameters 

N. | Sampling point sample pH D.O. B.0.D, | C.0.D, |] Total Feacal 
Collf Collfor collection (mg/t) | (mg/t) | (mg/t) neniiie ania 

mil) mil) 

1 | River Ganga 

Upstream Near 
Fatehpur Ghat 30.07.2024 8.11 7.9 2.5 8.0 1300 450 

Prayagraj 

2 | River Ganga 

Downstream near 
30.07. 2 B 2.8 12,0 1700 930 Shastri bridge, 0.07.2024 8.25 7.6 

Prayagraj 

3 River G t 
ee 30.07.2024 | 8.17 17 2.7 10.0 | 1500 610 

Sangam, Prayagraj 

4 River Ganga 

Downstream after 

conence wae 30.07.2024 8.13 7.5 2.9 13.0 2100 780 
River Yamuna near 

Chhatnag Ghat, 

Prayagraj 

5 River Yamuna at 

Sarswati Ghat, 30.07.2024 8.07 7.8 2.6 8.8 1300 610 

Prayagraj 
500 

Standards Mem) E09 

Primary Water Quality Criteria for | Between 5.0 mg/1 | 3.0 mg/l : (Desirable) 

bathing Water (Water used for| 6.5-8.5 | ormore | or less srn7i00 

organised outdoor bathing) Sire 
— 

A 

a Means, Ce, CI > 
(Dr. s.c‘Shuk) 06/024 
Regional Officer 

(Rajesh ap 
S.A. 

(Kaushal Kumar) 
A.E.E. 

—_-
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— BAR Weal WewTy PAST SS amen 
Spr UTTAR PRADESH POLLUTION CONTROL BOARD 

wet wD Rate 
Ref. No RAS S29.v-aae -540\3) Date ....3\B\2Y..... 

ar Hi, 
TR 3 
hee 
UTA | 

Oe A orafeper eho Soe) ee ewer Seid FH arrta aeite efta onftrereer, rE Pett A aioe store 
WoN-227 / 2022 wa He wry We ste goto a ray oie sree fale 08.07.2026 w ve Sat we) we 
uifta area Mire 08.07.2024 Yee ste Prey e- 

ae fH yroutodlo H feereih stoyo so s93/2017 sufaer year SAY ea ory fr afte 
sear we srr 4 oft sree feats 21052020 F segues A wom ard & wa (ales 25.08.2022 ERT 3a a 
ifs vito verre wa n/a ae) 4 Prenfta et a S ore walowha aftght akrifta Pee ari a 

Boe aie oder rowed ¢ a Re st a ae vara 4a 02.08.2024 (Bramfe Sam) ART SRATTaR War 
ayn Fat 4 rents et wt dda S wee F eete Ader ata aaian venta grat Rais 30.07.2028 wi 
31.07.2024 W) fear rear) Peet sreangar ser art Mer S oy Wea o3 wR sa Wong wat F howto 
Chere are i et Her A gE wonge ae F Pre wren 8 een Ure est hea Sw Wom 36 We sie 
PISS Ae Fare Ay Pore, warren @ arent wet an &, wen Saige 48 wd 49 oY Site wae Be aeT 
Hom1 Ua wie Are vo-2 gre Bex get ees Verne ceN aT | Site aftert, ware ERT are ae Aiea A 
Ufeafid 60 wel Ye Ge se wet D wera Fay fre, ware S Ree Prep efter F sift waht eq 
qaheria aftg afkifts fet art wh deg Bh rh t - 

wena qatar afeagea | 

#0 dsyjwats eat erraftr (aaa %) 
wh area WT AT H freak Tadd oa sat 

bal 

1 2 3 4 5 5 

1 | Wax we We eS 49 FATE X 500000= 245 
Lakh 

2 | vier we ararh wer wes oat 49 HIE X $00000= 245 Lakh 

Wanye Aer (Todo bop pl 49 FTE X $00000= 245 Lakh 
err aren vit F Gr By sense B 

s leq are wes 
fra wre 8) 

4 | feet aren Ho-< ata 43 Creed Watt 49 ATE X $00000= 245 Lakh 

yee 4 2y fed 
P ferrasét aren *i0-7 ate ure &y wenftd 81 49 FTE X 500000 245 Lakh 

Seip ge Pa REO 

Arh -12 A, Ret ave, weet wr, T.C.-12 V, Vibhuti Khand, Gomti Nagar, 
SUG - 226010 Lucknow - 226 010 

: 0522-2720828, 2720831 Phone : 0S22-2720828, 2720831 
bt : 0522-2720764, 2720676 Fax :0522-2720764, 2720676 

€-44 —: info@uppeb.in E-mail: info@uppeb.in 
WHATS : www.uoocb.uo.eov.in Website : www.uppcb.up.gov.in 

C® Scanned with oKEN Scanner 
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6 | area are Srey 2 ore 49 FTG X S00000= 245 Lakh 

7 | wotovo areah are Wey Beals Mag 49. ITE X $00000= 245 Lakh 

8 | Wee aOR eT wey ty 49 "IE X S0Q000= 245 Lakh 

. geal el (3 deg 16 Ways! HI armel, | 97 TEx $00000=385 Lath 

ey (ca ‘hes a2 Wivadl = 31 HIE x $0000 155 Lakh 

werd ara /afrart 20414 WHET Uae 49 AIG X 500000= 245 Lakh 
11 wept waad match és reat 

12 | we wet war te 37 HIG X SO0000= 185 Lakh 

13. | itch Reever seh ay 37 TE X $00000= 185 Lakh 

wre 34 Pre wsat te weer) eit |e [37 IB x 500000 185 Lakh 
"S| as (Geet Pratl) sig 
15 | ae ye (AeA ari) a 37 ANE X $00000= 185 Lakh 

32 ATE X $00000= 160 Lakh 
16 | ween TET ez " ee ard, 2023 

7 co re 37 HTB x 500000= 185 Lakh 

eaeh ae wore are 37 AN x S00000= 185 Lakh 

8 | cnt RRrarere) as 
19 | wae Ae are ay 16 wees sieht aurea, | 37 418 x 500000= 185 Lakh 

a = ret ag eae 2023 | 37 FMB x 500000= 185 Lakh 

21 | wafsar ser (ae) ag 37 ITE X S00000= 185 Lakh 

UIP kat Beer fra og 37 ATE x $00000= 185 Lakh 
a arat (seer feen—Il) 

23._| ferred} ate “0-1 eS 49 HIE x S00000= 245 Lakh 

24 | farraget ret “0-2 HES 49 FTE x 500000= 245 Lakh 

25 | ferrayet arent 0-3 HES 49 FI X 500000= 245 Lakh 

26 | frraet aren “0-5 HES 43 Hinge 49 HIE X SO0000= 245 Lakh 

27 | farrqd} aren 0-6 HES Dh z wearfka &1 49 ATE X S00000= 245 Lakh 

‘ pa liad ete 49 FTE x 500000= 245 Lakh 

29 | mftaqe aren 0-1 wes 49 HIE X $00000= 245 Lakh 

30 | mfteqe are Ho-2 FES 49 HTB X $00000= 245 Lakh 
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49 HTe X §00000= 245 Lakh 31 | Thfteqy are Ho-3 ares 

whfieqe Ara Hos wee 49 TTR X S00000= 245 Lakh 

14 Wes) eNEE TS 32 HIG X 500000= 160 Lakh wiftqey aren ég 4 urd, 2023 

sfex snared are ate 49 TE X 500000= 245 Lakh 

Meal pil wt AG TE % $00000= 245 Lath 
wouo we Pera 35 | ARS Ue) are arey (arr) are fire on 

ver t1 

36 | UIA TET wes 49 "TE % 00000 245 Lakh 
arat & 2ftin a ard 

37 | gRarert wet Ascd Bono ort Prev 39 ATE X $00000« 195 Lakh 

ss | @taremt aret 1-2 oe iia alg 29 4% X 500000 195 Lakh 

39 | Garant Are 1-2) ag = 39 ATE X $00000= 195 Lakh 

40 | SR eT 1-F HES ABT H-2025 F 49 FTE x 500000 245 Lath 

orate 80 wars? 49 FTE X 5000002 245 Lakh 41 | Urey AreT 1- 1-1 HOw tech ware 3 

42 | arer Aran 1-7 wes wanted & 49 FI x 500000= 245 Lakh 

és. | waren cae wee : 7 bach 49 FTE x $00000= 245 Lakh 

Py ee ; eae t 49 *E x 500000= 245 Lakh 

45 | init ure arer wees ABTH—2025 B 49 ATE x 500000= 245 Lakh 

nad 00000= 245 Lakh ae | SSS TE Sorinwio wihes +A yaar 3 49 ATE XS 
THMSS yraea & 

averach ee (ster | 50 Wages! FH fewtaz, | 42 ATS x 500000= 210 Lakh 
cid Vensedbie get feel) —— 2023 
48 | eat wre Ale 0-1 éy 31 Ne x $00000= 155 Lakh 

49 | Hear Ure Ae 4-2 es 31 ATE X 500000= 155 Lakh 

im Bra AO-2 (ara ig 42 waves TA weft, | 31 ATE x 500000= 155 Lakh 
aIet) ward 2023 

51 | ween aan oer as 31 HTB x $00000= 155 Lakh 

52 | Prax ata Ure ay 31 HM x S00000= 155 Lakh 

53 | Hear are ele Arar 1 HES 49 ATE x $00000= 245 Lakh 

54 | Hear Wet ere AAT 2 Wes HETER-2025 di 49 FTE X S00000= 245 Lakh 
arta 42 wavedt 

ss | meat art eter Aa 3 HES Ah age t 49 FITS x $00000= 245 Lakh 
ata tat are (ae wanfta & 49 FTE X 5000002 245 Lakh 

56 | ura) (Hear aa H 3 HES 
wie Are) 

arara aaftrerf arer after orem wei eieaft fetia 08082024 yd wove Tea at sfera UTeT 
aire 4 ifr se fa S wae afar salt 8q mo Toshodio ere shovo wen 673/2018 Ff ota aren 
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feria o6.122019 B arpene warner sere Perm, weerat w fea wo 6,00,000/- aft game Ah az a 
Be way Wea 129.00 ay ary w) rafrwhe afghl oitenferr Cy 

Seite sftord, warrerat a a Rete 09.08.2024 Ere Tre Pree, werrera we fiteay antec frat 
atria Rad art ky Neer eq aren ed we eM apie are Pree, warrera, oz ¥o 129.00 
ais (mo va wh ori aly ara) voteeta enftgft @ wo F onftaita fen on & man Prefer: farm 
caret & AH weer atewohe erg wt emrafer feerary 15 Ra W Retferitr payment Gateway wai Rava 
ary Yoon ear Gra yftea Pear wh 

Payment Gateway- http://erp.eshiksa.net/DirectFeesv3/UPPCB 
Nature of Pollution-Water Pollution 

EC Imposed in Compliance-UPPCB Order 

war oferands @ arpa tt Peters 

rn 
yer yateror aftrenet (get-2) 

wafer aA 

1. Prenat, carrera wt quart wd craves wrlanét by BART 
2, Sar akert soxo weer Petar ate, warner et ga Pee S ore Pe sett S Tatars 

enfrg het eereftr Praffter waa vin & oer a ert ah taht a qoworer Wh wife cach Fy wrearé 
el Ura 

a, Sener Sen oar Pree REE AE ES eT a 
fre Ger Bt Vueal BWA oT HT SY 

7a after 2) 
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fNunexwu 12. 

= Vee WAM Wu Paar as if LilFE 
—— NEF, Lifestyle for. 
Mow: , UTTAR Ty POLLUTION CONTROL BOARD la Craninanen 
"CN . 

Pw 4} 4 

ey WAP Gs [ae Naini/2023 yop AY 

wa 4, 
frend, 
WII =-paM 
Wo *o-0454417517 

Rea: wray—warnre d weer waodlofhe (eh viaet-o3s yuodlote) @ fare wea 
Ue Ft site fa efagfd Ay crit BY Hwee Wh sila Teel fora oA 

O war ay 

eB 

Soma B after yalewia afte wm del wer wet wT we wt 

War-03 Yuodiofe), ot gang w ala we anaat sh yeifea ti ser vat S aa G 

waodote, B fez wh i wll vette afte sata wet ga 1s fear A wa 
wore wou aes ad Prater ark A oar werd OM Re PARrer fet rar et Poy Taher 
Wazoo Ere sear wafefter GAH errant ro aes we any ora we A rh 

701502010002104 IFSC BS UBINOS70150 4 war eat w wrdadt wea EV ars TH 
fer Wey wT are wey 

Warrs—aeaaR | 

Wrag wits az 
meh area orlore) aera Tar BALE aT | 

Beet wite 

We 
T Co12V, Vibbuti Khand, Gomti Nagar 

oe nantes Lucknow ~ 226010 ” 
522-2720831, Phone + 05222720931, 2720828 

Seu 0522 ~ 2720764, 2720676 Pox + 0522~2720763 
{-ta — Info@uppeb-.com Email: info@uppeb.com Seune qrww.upptb.com WebSite: www.upoeleon 
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weyss— Farina Y yrovloto S Nag shlita saieehe alght st wh 

sia afrafta velo 
SS) eee enter Fe tee Aas ReS gels eght wats Vict Vou aftgit ¥ 

Ss eemmawts ateq SRL reef see Mo, wes Wa posis / HoNoNorRode / Mogi /s69/ 
’ velba SS wap Sela Ge $0 | 20032023 | emai & tofoviote- forte sz2 25,000". 
x Os torn Fens 30.03.2022 

s | FPO horecendts Gree SRE Mert wee Ma oo Kroes? / Ba Notorota / Moen /s09/ 

. oon - wap sala gc 44 29.03.2023 qradiete & ofotioto-foris /22 25,000. 
— fextgt Ue vee fete 2003 2029 

3 89 Terents gq | Ht wert oer Ro, ter Graces / BMotovtohe / Moya / $69 / 
corre Tegra saia gfe 40 29.03.2023 | yrodiots & Wofotlodo-forhe /22 37,800/ 

Rag te worn Rafe 20032029 

UR SROAT estate cyt 87,$00/- 

oer tee ere Me dake PO. Me” B94" Vos mre 

Ww & 
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a= VAR Wee ves Piso ds 
‘Seo UTTAR PRADESH POLLUTION CONTROL BOARD 
wal to Aerie Rett UPPCHYCL/S69/SIPACETP-EC/22 Date] 03 }23 

Tan Wy, 
inni eo Woysovlo yuodlohe yorloviowto 
Pree wp fa, warTTT-217001 } 
ces srerf arex fn, 

i. aly ameter afr, ‘it 

Paige US, SUPRT) 

ere: win dee Me ars ee ee aS 
afteara ; fereenfter = fasat gfe vafaeita eftrafe atria Romi | 

Fee, 

pra wren Reaes afta wwe Prat ard, Rech d ger fatie 25.01.2023 a1 Wet 
TET A TT we BY, fod men a dala sew Pray af arr wfiya wodwho & 
oreece & fort wa wera 7 w) eer aren wert wx as w) Ofer at adh G, fred 
seria ver defifa Taodboho at Neder orem ah afafaa 81 werd % sem var art fe 
asia Preeers, afte Priam ag, ceri: eer Mo vey =arore eT orife after 
Wem 4003/2006 # mia neat & aryarert 4 frie 28.09.2022 wr ted 80 wroywaodlo 
waodiofle “i, sarrrs ar Perr rn war sen yaodloho  ansede B varne S wT aT 
waa wX farcry fara sar (OR ara) @atrr weet Friar ats S arr var vaodioio F 
were wy fever sren Yo warerat a Raft Pra oe 7h 

iro TET Yor osteo | WERE 
os weotlodio wT ArT Pay Wore 7a) Py 

0/ Tio) 
Were — 

bined pl 28.09.2022 7.03 65.0 5.68 

apn (ralae, WT a wreUry WaT TAR URI TOR | 65-90 30 700 

ener fe 13.10.2017 WA altyfiar aes Benny wy) 

wat fazer area B arpar Yaodofo F arecvte 8 yeegy worane a a ae = 
¥ Moshocho a mar Praffter eran ara 8 ra aa = 

aera arn & Pe vier S oa Yodo F srecde w Uae wi Praffter 
are & erpen al oA oI a qe date wear Prize ald, Reel ger Pala agsanr 

a orpear wider work od Ree cafes aay adie Rem orn wR baer a 
wade o sreeee we Trae WW yA are sept we Ts oT D gfe Pala 
MEsagAT @ Srp Prepare velar efaght spferr wr wh ze | 

T .Col2V, Vibhutl Khand, Gonitl Nagar My exe, aly try, 

ra Bige toto 7 ‘ Locknow = 226010 

Keay 522-2720831, Phone : 0522-3720331, 2720825 

an 0522 — 2720764, 2720076 Fax t 0822 -2720764 

an info@uppeb.com Ematt : Infowuppeb.com 
Web Site  www.upnel.com terre «| www.uppcb.com 
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s | .. | Tere | 
. 9 ae Tuts! No, 7 3 LY Iinpored 

4 Name of STP ee zene mf Complying of Days ie ° 7 ° * | (vcation fin Rs.) 

* y (N) xis Factor) | ECeliaNats 
Operation) Ser 

$0 MLD Naini, 7 SX 
y Pravneraj 01 Day (28.09.2022) 1 1.5 1.25 37,5 

oa: wart afta doppler onlaarpe velit co wnoycodio yuodiofio, “Fil, 

TUFRTT oR ftias 28.09.2022 Hf ast o1 Fr at aah ty wo 37,500/— (eo VT Bore sre Ti 
ma) a gakreola afaght aaa a ondt & ae ae Prefra fan coer & fer weer ere wi 

sono WE Priat a, cere d yPrr der alte sae, fay wow, ahni aR, certs Rewer 
ae GT WeT-701502010002104 afouoyowe we— UBINOS70150 7 15 fea @ ree UT 

ORR, On ath arett wr wea yea wake atend, dda wirraren, sono weit Prat 
as, cars wi ei wrafera, soxo weer Pra ag, warrant aT vega wen Yaad TI 

wary arent are arpieierd va Priva te sleet 

O
c
h
 

& 
w 

AD
 

a
 

& 

wager aes years wy oftra fear aay 

OR DI HS AI 

a? o| us ys 
90 

wary freee (anim) voxo wa frm, cere ot yrs) 
frenfdenrd, wearrerst wr Terres | 
wera ufo Hele, Bono wer Prise aes, serra wr eames | 
wearers, Boro Tat Per, wars | 
FEA TART sie, eI—2, Gono Hee Pea AS, TTT | 
ria aftr, soso nqoer Prise ars, warmest wr aR free ener fa yaodtotho 

araraya 

a 
dla warrenenr 

@ vafaroha afeght eri faiRa wea dha H set en or efiaa we wi 

dar em, Bow weer Pero as, ser wT RT ores Tf maken arfght 
nz 4 wer pris ar avr ger vale oftrard, dalla serene a ayer 
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ee ° . 
— Ba yest ug Fras as 

sie, UTTAR PRADESH POLLUTION CONTROL BOARD 

Petia 
Reffd.AOStek. |UPPCA/CL/S69/STPSCETP-£C/22 Date Dsi}.u3 123, 

esha 
Var 4, 

‘al co wovsodlo yuodloo yolosloyto 
Rar wp fist, sir RT-217001 | 
(Fel orer) aree (Go, 
Tin MRM wees yee, Ph 
lq Vs, Warne) 

fers: 25 woyeodlo, wooo whee, aM Byler S weer Prenat or 
SHricr /afdeare Pralfter meal ab ager Preenter ot FR wo eflerer weet erry 
oer Ry ory wat | 

FEY, 

pea swat ens dalla waa Prise aes, est @ Are Rete 25.01.2023 7 ie 
em A aH HE we res ery a tle wey Pda ws Bre were Wane 

z a 

TET 
Wen- 4003/2006 & aria wa seat @ arqurert 4 feaia 26.09 
waodioNo ates, warren wr Prtser fra war wear wodioho S srscce B wens H TL aT 

vara oe fare Pra wen (oft war)! Sata wert Pri ars G wer war vaodot & 
sarare at ewer sneer Hf wererel a Raft Pevaq ort aah 

WSS 

7! eaefato ram | TEMA | atoeay | Ose | es 
io (Pro / so) (Prato / so) 

1 | tert 25 WHOGaOSI 
waodioho are 28.09.2022 7.54 42.0 10.6 
warner 

rae (acta, at Ya Orerary WRIT ars HRI TRIN | 6.5-9.0 30 100 
pret fate 13102017 B) otryfta aera w smut wy) 

war Rrra omen & srpar yaodotho H orsede V adler vary BH fed ory 
3 Mostogio wt aren Prafer arret & aepey Al anh anit . i 

ara arn & fa vier & SUNdT waodoo G onsedle we ware at Praia 
falda lal gh Bact ats ghar ad liga rl ten TESA b area wikrr gar t fag vafecia aftight atete Aen orn waa &) wary 9 
wate a saves We Tore A yan ane w orped WH ud wrt S gfe Anita 
mgsaA @ separ Prempeare vafercira acyl siefert a mil ey 

— - 

Ah-120, Rf crea, Dad) we T .Co12V, Vibhutl Khand, Gomti Nagar 
werrs- 226010 Lucknow —226010 

yewt =: $22-2720331, Phone : OS22-2720831, 2720523 

tem = 0522 - 2720764, 2720676 Fax + O522-2720764 
t-te lafoDuppel.com Email 2 Info@uppeb.com 

Web Site 2 werw.uppcl.com are | www.ipneb.com 
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Tort BC 

s ‘Total No, of Nowe Comply tn Total Na, Ll Red for Ww Simposen 

N. Nome of SIL ¥ Shave myrer of Days Seale hs {Lucation tin tay 

. (") Cperatinny | Toted | ECarteNats 
' 9 | hell 

P35 MLD Koda, = — een 
! __ Peay gral a OF Day (28,09.2022) | = tas | _Tshhhd. 

L—- 

ae wee oan) a oephederd wodaarpare deff Feat 25 wove me waehot 

whew wart ae Rta 20.09.2022 TY a of Ret wh oma by wo 26,000/— (Ho woh ae 

ura) W) qatar ah aafder woe & ger ue Mefaer fara ore} fae wea svelte 

Sono WAUe Peiaoy ae, serra; a yPeer dan ailey yaar, yf cow, aver ave, cerns Frere 

fas RM VReAT-701802010002104 aiownonsowo We—- UBINOS70150 H 15 Ret a oee orn 

aR, AT Wah erry war wer yer wakaey aiken, Halter melereren, wouo wares Freeaet 
Ae, Ser wal Ala arafery, vouo epee Priam airs, warren wh weer aren YPareet wet 

ara aoe arr argaterhereer wt Pra ba oxi 
Teh 

wpe wakereer anferenr es 
\ dala warrant 

mere Pree (ails) woro ore Pry, ererres wh years 
forenftert, sarrerat wy yer | 
wee wAra welee, Bowe myer Pray aks, carrer wT yer | 
Teas, Toro et Frere, waPRTST | 
pala gnats es yan Prise: aes, aera | 

arent, voro sam Pricer ars, warn ar gat Fre wer fe waodlodio 

@ vatacofre afer hh erate Paik wera vary wer fara carn YP we vd 
weap aS yorrera wr Yer fat oa | 

7 den WAR, Vowo yeu Pday ad, ceri; @ gu ora Rs wala ary 

we Hower errahe ar Rawr yea sake aan, alla wiht wr oacrer 
BAT BT WE We Cy) 

dey 
we NK 

o
a
 

»
 
w
h
 

wa
 

FRAT wafer arr 
wa wiper 
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== CER Wer ugay Peay as 
UTTAR PRADESH POLLUTION CONTROL BOARD 

viel dio 
festa Ref. }.4a0 42 urrceycyseoystencei-cc/22 vate .2.6)13) 22 

" 

eATae 

Wa Ff 
Fart so HoyEOTo yuOlorho yotlosiowao 
Rae pt Ret, warreret—211001 
Git ssrh ae fo, 
TN WER argke we, +) 
Pai Vs, warn) 

Aer 10 woysodo, wodole Wut, wan Y yaw Domed Prema fet or we 
Wie sata Pit arat d aeper Pranfte = 1 @ yfera yalawia afagie fie RAY ORY ee iii tiie 

; ria Be, 
WET 4003/2006 S sArhs WRa ondel S orpurert 
woyecsio, Yrodovlo Ware sarrrt a Preset Pr wrt Yaooto B saree 
sare & al a wawas we farerer far aay (af war)! Dafa weer Peaer dee Bo orer 

d
x
 

Seve TRE Peco ore seer feat Pterer, et oe 
71 eeotofo wT TEN Tea Bt teen | io | Weres Tas 

far (Pro /efio) | _ (Frm /eho) Fo 
i | SRE 40 KHOTTIOIO, 

waodiotio wre 28,09,2022 2.53 57.8 9.36 
HUNT 

tee (aclees, wa We Geary Sed trae ira Io | 65-90 20 400 
get Rae 13.10.2017 BY aya wee SY ama Ky) 

waa fiver aren @ separ wrodofo d srvece 8 yaloa Vora & fd wt aE 
3 Mostodie Wh arar Malta arrat S oppor wel oe ar 

anor arn & Rs vet B UR Taodoho DB areede we Vos VW aT Aaffta 
ara & anped 78 9) wrt Wo gen A Wale ner Freda aS, Reh ent Maite mMesaa 
& arpa wits garg D Reg salewla afiget afar Mem ora meen o1 wa A 
vaodoto @ arecde wR aus WH yee aErey D sepa AG ad orld yom Pale 
agzarry D ann Frarpar veka afeght ofafers a) rl 61 

T.CH12V, Vibhuti Khand, Gomti Nagar HOG, fey wee, shad wT, 
Luchnow — 226010 terte- 226010 

geat 3=—- §22-7720831, Phone t O522-27203)1, 2720528 

Len 0522 — 2720764, 2720676 Fax t OS22~2720764 

tte Infe@uppeb.com Email t Infe@uppeb.com 
Web Site + www.upoeb.com temsce = www.eppcbcom 

C® Scanned with OKEN Scanner

90



aaa memati: : | tent re 
A Total No, er ir Impored 

s. ; : Total No.of New- Complying [orang | MP aetor fr | 1 pectin tha Hed 
x, Nowe efSi? Days pi Seale of Factor) | RCePishatty 

Operation) Satur 
———E 

1 MLD : 
1 Ponghat, 01 Day (28.09.2022) ! 1 1.25 25,000) 

_ Veyzgral 

aar teeT aKa D ophgdad adaurjpae vehi Frei 10 WHoYAOs, Geel 
uhamre ware we Raia: 29.09.2022 Y wet or Ra a aa by to 25,000/- (eH Fell Fore 
ara) TI yalawha sgh eae a ond F wea ae MR Kear sar F Ks wer erat wi 

Boro SQ Prim at, cerns d yee de sig glow, MYM ave, weui Te, Te fern 

day ssrat Ween-7orsoz010002101 sefowTowto Bre- UBINOS70150 4 15 Rt w seer ae 
a GT Wah ere at wea AT waked aMand, dale walt, wovo weer Fria 
ak, awry wi le arafery, vono uqeer Priaa aS, warrera Bt we HRA YAR wr 

wet attend ere sepiecieerd wa Feber bg oheger 

qufarer sitar 
Tae wanrsret 

mhAR: 
wa Pere (arin) sovo wer Pre, certs wt yernet 
frenfreerd, wearer wr yernet 
wea ata Aelea, Bono meee Pricer ad, Serres wy Geriel | 
TEMP, Vou Tet PRT, TAPAS | 
5: pebbpaial asa nig cack lial TRETS | 
try arent, wove wquer Pree aS, sara wy ga Ader oer Ar weodlatio oO

 
a 

2 
| 

fh
 

«s
s 

7 var seid, sono waver Prdact a, cerns wy gu one Y A valet afly fi 
SE ee eee Gy 
BW GT We TI 

A) Tet 
dala wiherar 

ALY op 
\ a 
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X 
alee: valaer afte, ae Pom, warren 

TANG : Tory / Talo /2024-25 Feat gy FTE 2024 

aa 
oR forenfrent (rer), 
Tarra | 

fewa : mo wssia afta afte, ag feck eri siovorto 227/204 (axa fig aH Re 
aif Gono) H feta 08.07.2024 wr Ra sree aS aquest S war Fy 

Here, 
aya vada sraters wars WeM, 405 /THoco~2024, fears 8 wre, 2026 1 HeH 

TET aM SG Oe a firad art Ho weta ea alae, ag fect RI HMoworo 

227 /2024 (eres fie wars we aie Gono) A featH 08.07.2024 wl Ta aren & aque 4 

oravaa ardardl Pad aad ee Ha Hela Hl aren wel wa ze) 

om} wee F garg Hera 8 Ht Gt Gar S Shea eal & fala or ard we aa 
& fren waned ent aafra afl facta weer (era crema) ¥ oer Gren 8) fara at af 
eros & srt Arar S arafkree at are—11, sarge S ahve via 4 Test Bawr Het 
a oo fear mar) vs fergal we ame Pia @ Yaar Maher Ael F) GIT TEGAN said 
aM OT HE HK 

aera 

gM 
(OeTA SAR | 
qatar aiyarar 

wen va feria Tea | 
wiafeta : Prefered ot wer Yaad vd sraae ardarel eg Bika — 

1. Foner’ aeles, warRta Aen wey, WUE I eR Yas | 
2. AIR MART Aelea | 
3. yea afean Aelea| 

/[ 
qatar afar

92



afr afar 
ae orf Ws, yarn | 

ar 4, 
forenfrant Hevea, 
TIPS | 

waie- [S6U /aerm/ wid / Rate OF ame, 2024 

fara:— mo wea aftr ag Reel B wr atte 0.A. No. 227/2024 4 wel afte (Ried) Pars, wono HOR a) 

wa S ata a aA ae Reras wees 4 

FEey, 

aa Gare 405/ / Taodho /—2024fe=1e 08.08.2024 a wet ven ay frat aria aera ar @ fe 

a weta eka ag fect } are aft OA. No. 227/204 & arente mo =earera Ene feaiw 13.08.2024 

ame YAas at KY Maa ae sed of Res afar art w Pde fea wa 21 ga wes 4 we Uda (Pag) 

feaTT, Sou WR H awe S aera fd a Ten Raia deal aa arom dar 4 oravaw arhae) bg 

fa 21 

—_ He. 
Sag ord Gus, Tarr 

/ Wea / TIN / feats 
er ee ee 

1. afer afrarn, Riad arf arse, darren 

2. were aftan—edta (ver), we aed we, vara Ps 

afar aaa 
ae or GS, yar 
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mo usa ed, ag fecei @ WA Aled O.A. No. 227 /2024 4 oe Sifedt (Riarg) fears, gouo 
RON Ol aH B asa fea oy ae eas 

10 HATTA SRT HART A YraTy GA Ey ais 08.07.2024 wr A onde Ta fa zat e— 

Complainant has basically raised the issue of proper drainage and sewer system to be 

installed at Prayagraj under Kumbh Mela Smart City project. There are several issues raised but many 

of them are not concerned with the environment therefore we are not looking into those aspects. We 

are confining ourselves only to those aspects which raise issue of environment arising cut of 

implementation of enactments mentioned in Schedule-I of NGT Act, 2010 which includes discharge 

of effluent (untreated) in the river; appropriate treatment facility have not been available; treated 

water of STP is being discharged into rivers without verifying whether they are complying with the 

prescribed standards or not and same is also not being utilized for other purposes like power plants 

etc.; sewer lines are not being cleaned/de-silted causing damage to the environment; de-silting of 

river has also not been resorted to so as to protect the city from flooding and proper steps for 

protection of rivers from pollution being caused due to discharge of idols during Durga Pooja, 

Saraswati Pooja, Ganesh Pooja etc. have not been taken and steps for maintaining e-flow of the river 

have also not been properly taken by providing adequate quantity of water available(Anexxure-1) 

UAT Sea S sae 4 fora Ree aq e— 

HM. fry Reora 

1 | Proper drainage & sewer system rT GY Uaeat Tel 8 | 

2 | Untreated water foarT @ GRA Fel & | 

3 | Desilting of river NMCG @t report of the committee constituted for 
preparation of guidelines for works on desiltation 
from Bhimgauda to Farakka, Feb. 2017 4 
Prefs sere &— 
“River Ganga flows along the important Ghats of 
Varanasi or elsewhere also, where it is 
worshipped by the people. It is held to flow along 
this ghats due to peculiar strata and silt deposits 
together, hence dredging /desilting /mining shall 
be avoided at these places entirely along the 
width and at least 5 km U/S and D.S of such 
places. (Anexxure-2) 

e gam afaRad ad) @ fA SF oe desiltation 
eM 8 eM a oi &, fiw ww ae yar 
Parad ela F TA Tal G1 aE arr sea St wre B 
wae G SRT WH As F desiltation fea aT 
TeTled Tel Bi 
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Anne xuve —¢ /- 

Item No.10 Court No. 2 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

Original Application No, 227/2024 

Kamlesh Singh Applicant 

Versus 

State of Uttar Pradesh Respondent 

Date of hearing: 08.07.2024 

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER 

Applicant: None 
Respondents: None 

ORDER 

1. This Original Application under Sections 14 and 15 of National 

Green Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act, 2010) has 

been registered on a letter petition dated 28.08.2023 received from Shri 

Kamlesh Singh resident of 378/129, Alopibagh, Prayagraj. 

2. Complainant has basically raised the issue of proper drainage and 

sewer system to be installed at Prayagraj under Kumbh Mcla Smart City 

project. There are several issues raised but many of them are not 

concerned with the environment therefore we are not looking into those 

aspects. We are confining ourselves only to those aspects which raise 

issue of environment arising out of implementation of enactments 

mentioned in Schedule-] of NGT Act, 2010 which includes discharge of 

effluent (untreated) in the river; appropriate treatment facility have not 

been available; treated water of STP is being discharged into rivers 
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Without verifying whether they are complying with the prescribed 

standards or not and same is also not being utilized for other purposcs 

like power plants etc,; sewer lines are not being cleaned /de-silted causing 

damage to the environment; de-silting of river has also not been resorted 

to So as to protect the city from flooding and proper steps for protection of” 

rivers from pollution being caused due to discharge of idols during Durga 

Pooja, Saraswati Pooja, Ganesh Pooja etc. have not been taken and steps 

for maintaining e-flow of the river have also not been properly taken by J” 

providing adequate quantity of water available. 

3. In our view, since the issues raised are quite serious, we find it 

appropmiate to implead following as Respondents:- 

(i) State of Uttar Pradesh through 
Additional Secretary/Principal Secretary, 
Environment and Forest. 
Bapu Bhawan, Sachivalaya 
Lucknow, Uttar Pradesh 

(iu) National Mission for Clean Ganga (NMCG)} 
Through is Director General 
lst Floor, Major Dhyan Chand National Stadium 

India Gate, New Delhi - 110002 

(iii) Ministry of Jal, through Secretary, 

Government of India, 

Shram Shakti Bhawan, Rafi Marg 

New Delhi-110001 

(iv) State of Uttar Pradesh, through Chief Secretary 
Bapu Bhawan, Sachivalaya Lucknow, 

Uttar Pradesh 

(v) Jal Shakti Department, 

Government of Uttar Pradesh 

Bapu Bhawan, Sachivalaya 

Lucknow, Uttar Pradesh 

(vi) Uttar Pradesh Pollution Control Board 

Building No. ‘T'C-12V, Vibhuti Khand 

Gomti Nagar, Lucknow - 226010 

Ilttar Pradeeh
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(vii) 

(viii) 

(ix) 

(x) 

4. 

District Magistrate, Kumbh Mela, Prayagraj 

Collectorate Building 

Civil Lines, Prayagraj - 211001 

Uttar Pradesh, India 

District Magistrate, Prayagraj 

Collectorate Building 

Civil Lines, Prayagraj - 211001 

Uttar Pradesh 

Prayagraj Municipal Corporation, 

through Commissioner 

Collectorate Building, Civil Lines 

Prayagraj - 211001 

Uttar Pradesh 

Divisional Commissioner, Prayagraj. 

Collectorate Building 

Civil Lines, Prayagraj - 211001 

Uttar Pradesh 

The Registry shall issue Notices to the above Respondents who may 

file their response within one month. 

5. List on 13.08.2024. 

July 08, 2024 
OA No.227/2024 
A 

Sudhir Agarwal, JM 

Dr. Afroz Anmad, EM
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Annexure.— 9 

Government of India 

Ministry of Water Resources, River Development and Ganga Rejuvenation 

National Mission for Clean Ganga 

REPORT OF THE COMMITTEE CONSTITUTED FOR 
PREPARATION OF GUIDELINES FOR WORKS ON 

DE-SILTATION FROM BHIMGAUDA 
(UTTARAKHAND) TO FARAKKA (WEST BENGAL) 

pts 
FA “ 

¥ — Vy 
G (Sig) 

i L. if 

N _—y 
ue? 

ayers © omer 6 oe 
Berrtes Dereeege Venere ly 

Central Water and Power Research Station, 

Khadakwasla, Sinhagad Road, Pune 

February, 2017
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dislodge such hard deposits or dredging of collected sift upstream or downstream of such hard 
Stratum shail not in turn displace it, whereby the river loses its control Therefore, restncbons CONCEIHING Natural FOCk deposits will Nave to be dealt case by cate basis 

River Ganga flows along the important ghats of Varanasi or elsewhere also. where fo 
worshipped by the people it held to few along these ghats due to pecuhar aignmment formed 
by the rock oF hard strata and silt deposits together Hence. dredging / de-siting / mining shail 
be avoded at these places entirely along the width and at least 5 km upstream and downstream 
of such places 

Mete Geet S wot bo ec ee 

Figure AIV.1: Dredging / De-silting / Mining Restrictions for protecting river bank/ 
embankment protection works 

AIV.3.2 River Banks 

Dredging/ desing / mening close to fiverbanks have a tngh potential to adversely impact the 
Stability of those banks. especally when dredging! de-siling! mining occurs near the outside of 
sharp fiver bends Bank erosion induced by such dredging can result in the loss of land 
damages to manmade structures. and adverse impacts to environmental resources Therefore 
tne folowing restrictions are imposed to unit the potental for dredging’ de-silting! mining 

widuced local bed degradation which adversely mpacts the nver bans stadvity 

3) No dredging will be allowed within 60 m of the most upstreatn and downstream pont of 

such banks 

b) Dredging! de-siting/ mining restachons a8 shown in Figure ALY 2 © all apoly tor the bank 

conswered to be unportant,
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Tat Ho Blo We ~33004/99 REGD. NO. D. L.-33004/99 

Che Gazette of Jndia 
SATaUT 

EXTRAORDINARY 

aM i—@vg 3—IU-BNuz (ii) 

PART I—Scction 3}—Sub-section (ii) 

wiftrert & wenfera 
PUBLISHED BY AUTHORITY 

R 4009) ag facet, quart, steqar 10, 2018/amfvaq 18, 1940 
No. 4009} NEW DELHI, WEDNESDAY, OCTOBER 10, 2018/ASVINA 18, 1940 

—_———— 

(adta reg ter Fre) 
area 

ae fareft, 9 aeqaz, 2018 

at. §195(a). in vat aerate ofa ate ce ter Att are ete Gertie F aa ter et afar He Ta 

ara Freer area Hf agra et Aiea 2, Braet doet 2 AY area ofeera ahr afeafers & ear a eer gar: 

arte waster % Far qravire £; 

a ty att faara weit, faPrearat war ages oa F adie 2 reat agent ei fee aie caries are Praar ® are 

wa-faam, g-srrfafem, oR, arrestee ax afte sro F; 

Be tray aT ST errs aA er eat Pear rar 2 ae ats & arg, ara, srenhire sie ser gator & Fre aha a 

aaa wet Ft ard ain © ars ary afte ae orate anit afea fara arat & wear vere He Tar, ST at 

waren Fr a aa Fe perf Hr zt FP: 

av area are water tar ware aa ara Bt aa aT BH ae % Praveen wr afaPare wer fore afear ft 

tiferar Ht ant ere dre za aware vast & fae aaa 2; 

ar az afafas ear aravre & fe ter wat Fae re TT Prater vara at TA aes AF sare way ae, fore Heft 

faraarat a1 az Paar et H ware Ft Prtarar afafera at as; 

ora ares 4 Tatar (ream) afafrr, 1986 (1986 a 29) & seta afereprar Tan, 3187 (9), arera 7 arepaz, 
2016 Brrr ther et werirs Be ater, steer de sae rar Prraferfere watt & fore ow arftencor arate ett eae oT 
fara ar trea faery at, aa: 

(%) thn wal are sent vere afeat ar Ft rar oie vatarefie aga are, acer ote eter Hr aferferr He 
saya tr otra fairy ait # fafa fatqat ae aero cars & fer arefere thor ard afte serft rarew afet Ht ahha 
5941 GI/2018
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Tare % Vicar wr eaerits weary vat Tr aes eras Ae qa qf Tare BT aa Tay fey tet ait 
Haga HAA TSA ay efor Hear: 

(7a) Hare ret ely rarer Feet * sree FPP cit re art 3 afrery ware at PAPAS seo: 

(a1) Hiern rat rar SHY rere APR Hse ware A tae afte & fre aa Pre ftrs eT: 

ate Fata wore Ft eat Ate eet meres afeat & afer ware Fr Psifes ees wr PAP fer 2 

2. ae: Hehe eee, tier ahh (eee, are the water) ofrecer aber, 2016 % Aer 39 % TTT (3) ate AT 41 
Sater (2) At are (mt) are asa Tatar aun fae, 1986 A eet 3 AY sre (3) Beer wee feet aT IT 
eee ev, Prank, oer Pegg, ag ate steAfinn wird aan aay ateralt Pro aA sare Ft oPeafta wee & Fare 
sears at Prise & fret ware sereardt ee epee aterofer wait at azar wat 3% Pere afirg heer weet 8, 
watq:- 

\. Tawar & gftere ae sta H Pere are wernt afte & apes Ft ate Tae ars Ae Faroe FIA TAT 

Soe sir rat Boer Peae 

wa. ma art wae wad 10 Be 
way & tera war 
wher srg vare ar 

wfrora(%) 

1. Ci Mail adazt FAT 20 
2. efter aepat, rte ate we 25 
3. Sy Vale HT aa # fatae 30% 

“#oq Ware A ATs ars FT 30% 

Ul. Share, Saas S Tara, SAC var oH Ae AAT pet an ar Perc: 

Fa a, aera FT acai oaftne Fre arr | aerat & afaee fiw arr Ht 
saftata Fate eer aver waraa ware | ffs eed arr aay wae 

(Hytaa Hh) (areax SE) (rete H) (ar 8 Rreiae 
(1) “araatrer 36 57 

(gitar) 
(2) faxate 24 48 

(3) wPrT 24 48 

(4) ik i 24 48 

Srre-aae7 OTE I 

I. sate ser aieieaters ware Pra went Z, aata:- 

() ara watarie ware er aaa at roa, Pratonfia ate after Ft ofeatarrrsit at ary Brat F; 

(i) Perera afeiraant at ade & ca cataceire varet & aredet  aepeg vet Z, carat ert FE sie ag arse 

want fe aifea vatareis ware arreet ar ores Fa afer & are eer A aréta & ia ad Ht wafer & tax Feo 

ae, 

(ii) aPoararar oir aerator fr fatter wart oe #, oat ort attfece wae ort er er & sire ager orftrersh ar fears 

Fort ¢, afore at ares aes oh oe ae are aaa Tateeite ware MT aare cast & fee At oraere Te 

arf: 

(iv) ry are en afer sit areara a Fat ar rer At rare Padeeralt wr aitatea vat Heat &, wa aftararofts 

varai 4 Zz a F;
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(v) afearacefty waret Ft zane cat & Pet ra A ates ararat A Pie at AAAs ea Pe, waa aT 
are ft zat aaa ae are Sarrat az after Ft ami, 

(vi) Sata ae seat eARs orf ear eter at ers Zh ae ware Via, arfiefer, Peers car ar HT 

atftrs ft, afta weer 8 arses aera Peas ara & Fae sacar dre ae Pet anaes Rafe Ft cer F ort 
veereer arrest art H repre Poe Fa & Fre At fies 2 te ae ar Ae ae Te TTT eT 

Port St ware aMitett-ag-seqires Pare Wet FST: 

(vii) Fafits vPetrer fearreat ar fear or afar ft arfts Fag ate flat Far ae aria fafa share 
area ot afeisaar erat we sears ser ata ate ster em aafaert ar aera araers aaa ATT I 
ware aries vafaar a aaa, aves aa, 3A aan wat a savarftes afta Prereatat ar arfrerftat er 

arn ate & reer qe hha we anil BY Bret Tea HEF; 

(viii) #8ta acare, onfte eres tor Pert ers F, oer aft otra Sy, thr eat FOr a ET eA PT 
afattce wea Fr ates eer ar ter ta 

Vv. Bafa cree orfreco, fart at wart an, set er: STAT oe Tt: aT, ere aera PAP 

waterat fu are Perea At arftefer ste fara ait 2, He ares ate Serre Saree HT ara He TT TaT TT 

Pore aft aca} fro at ger weer Arora erat haa FAT 

3. We wea seh aT Fares A ata A Vga NT 

4. ae ake Tee area wafer & arta BA are sah sie at Afra aT Baya afters ow ote Tar Ta F TAT 
fare ore tir ret A per eer Ht war aa F fees are Tat Her wars ales wa APTA Te ANY ET I 

["AT. 4. - Estt.01/2016-17/1 141/NMCG (Vol IIl)] 

titta fron, artaret freee (ver, 

MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION 

(NATIONAL MISSION FOR CLEAN GANGA) 

ORDER 

New Delhi, the 9th October, 2018 

$.0.5195(E)—Whereas, the River Ganga is the most sacred and deeply revered by the people of this country 

and the Ganga river basin is the largest river basin in India in terms of catchment area, constituting twenty six per cent of 

the country’s land mass and supporting about half a billion population; 

And whereas, River Ganga is unique as having special properties, [eatures and importance, holding reasons thal are 

hydrological, geomorphological. historical, socio-cultural and economical with significant temporal and spatial flow 

variation; 

And whereas, River Ganga has been given status of a National river and the ever increasing demand for water in the 

basin for irrigation, domestic, industrial and other purposes coupled with pollution ingress from different sources 

including domestic waste, industrial waste, into river system is 2ffecting the health of the said river for long; 

And whereas, the Central Government is committed to restore and maintain the wholesomeness of the rivers ensuring 

appropriate environment flows and simultancously preventing the pollution ingress into the said river, 

And whereas, it is considered necessary to ensure that uninterrupted flows of water are maintained throughout its length 

at all times in River Ganga to ensure continuity of fiows in the river without altering the seasonal variations, 

And whereas the Central Government vide notification S.O, 3187(B), dated the 7 October, 2016 under the Environment 

(Protection) Act, 1986 (29 of 1986) has constituted an authority, namely, the National Mission for Clean Ganga for 

Rejuvenation, Protection and Management of River Ganga basin for the following purposes, namely:- 

(a) to determine the magnitude of ecological flow in the River Ganga and its tributaries required to be maintained at 

different points in different areas at all times with the aim of ensuring water quality and environmentally
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(c) 

tv
 

sustainable rejuvenation, protection and management of River Ganga and its tributaries and notifying the same 
and take or direct all such measures necessary to maintain adequate ecological flows; 

to specify the average flow of water at specified points through Hydrological Observation Stations of the River 
Ganga: 

to devise a system for continuous monitoring of flow of water in the River Ganga and its tributaries; 

And whereas the Central Government has decided to determine certain flows in the River Ganga and its 

tributarics; 

Now, therefore, in exercise of the powers conferred by sub-section (3) of section 3 of the Environment 
(Protection) Act 1986 and read with sub paragraph (3) of paragraph 39 and item(h) of sub-paragraph(2) of 

paragraph 41 of the River Ganga (Rejuvenation, Protection and Management) Authorities Order, 2016, the 
Central Government hereby notifics the following minimum environmental flows to be maintained at locations 

downstream of structures or projects meant for diversion of river flows for purposes like irrigation, hydropower, 
domestic and industrial and other requirements. namely:- 

Upper Ganga River Basin Stretch starting from originating glaciers and through respective confluences 
finally meeting at Devaprayag up to Haridwar: 

Il. 

il. 

(%) Percentage of 

S| se ce = | ee memes 
preceding 10-daily period 

| Dry November to March 20 

2 Lean October, April and May 25 

3 High Flow scason Junc to September 30" 

** 309% of monthly flow of High flow season. 

Stretch of main stem of River Ganga from Haridwar, Uttrakhand to Unnao, Uttar Pradesh 

Minimum flow releases Minimum flow releases 
immediately downstream of immediately downstream of 

barrages barrages 
S.N. Location of 

» NO. Barrage (In Cumecs) (In Cumecs) 

Non-Monsoon Monsoon 

(October to May ) {June to September) 

(1) | Bhimgoda 36 57 
(Haridwar) 

(2) Bijnor 24 48 

(3) Narora 24 48 

(4) | Kanpur 24 48 

Cumec — Cubic Meter per second. 

The above said ecological flows are subject to the following, namely:- 

(i) the compliance of minimum environmental Now is applicable to all existing, under-construction and 

future projects: 

(ii) the existing projects, which currently do not meet the norms of these environmental flows, shall 

comply and ensure that the desired environmental flow norms are complied within a period of three 

years from the date of issue of this order;
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(iii) 

(iv) 

IV. 

(v) 

(vi) 

(vii) 

oe pees foes is at different stages of construction, where physical progress on ground has been 

idtieatis the har and reported to appropriate authority shall also make necessary provisions to 

stipulated environmental flow before and after commissioning of the project: 

the mini and micro projects which do isti i ne | not alter the flow characteristics of the river or sircam 
significantly are exempted from these environmental flows: 

to ens i iti $a : ie ‘ 
cs rt the heen of desired quantities of water to maintain environmental flows, flow conditions in 

se river reaches shall be monitored at hourly intervals from time to time; 

Lo ve Commission shall be the designated authority and the custodian of the data and shall 

ee Sa le for supervision, monitoring, regulation of flows and reporting of necessary information 

ihe appropnatc authority as and when required and also authorised to take emergent decisions about 

> water storage norms in case of any emergency. The Central Water Commission shall submit flow 

monitoring-cum-compliance report on quarterly basis to National Mission for Clean Ganga; 

the concemed project developers or authorities shall install automatic data acquisition and data 

transmission facilities or required necessary infrastructure at project sites at appropriate jocations 

specified by the Central Water Commission within six months from the date of this order. The 

installation, calibration, maintenance of flow monitoring facility shall be the responsibility of the 

project developers or authorities and they shall submit the data to the Central Water Commission irom 

time to time; 

(viii) the Central Government through National Mission for Clean Ganga may direct release of additional 

water in the River Ganga to mect special demand as and when required. 

The concerned Central and State authorities shall implement demand side management plans to reduce 

water withdrawal from River Gangs by adopting good and scientific practices such as efficient method of 

irrigation, reuse and recycle of water including monitoring and regulation of ground water withdrawals for 

various purposes, 

This Order shall come into force on the date of its publication in the Official Gazette. 

This Order shall apply to the upper Ganga River Basin starting from originating glaciers and through 

respective confluences of its head tributaries finally meeting at Devaprayag up to Haridwar and the main 

stem of River Ganga up to Unnao district of Uttar Pradesh 

(F, No.- Estt.01/2016-17/11 WNMCG(Vol III] 

RAJIV KISHORE, Executive Director(Admn) 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhiol 10064 

and Published by the Controller of Publications, Delhi-1 10054. er 

SRIVASTAVA San 30 B10 10120"45 
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A. 3006) ae feet, war, fara 14, 2019/0TE 23, 1941 
No. 3006] NEW DELHI, SATURDAY, SEPTEMBER 14, 2019/BHADRA 23, 1941 

wer sifes Harera 

(are Watts, act Prana ater ae rae 

area saree ter firgry 

area 

a8 free, 14 fraeat, 2019 

BLT. 3286(9).— 0 aa sree fer ate ga ter eit get sera qedte Baer set aes ae oe as 

Peuaran Wea H qed Ae) afte & can acl wore frarg, eter, athe fe oth ora watast & fore afta F ate orth ft aaa ain 

Bre Gee] HITE Sik sites sratere alee Fabirs ata S reer wate ax Ter BM eet AY eee A eat aH B sore ae ToT 

at, Say USER Fl Fe Alaiss en sreees & Pe i ete ae aaa Tet & ate ware a Gt ate B sare var ony, fore 
shrenh fatieorensit & acct Pen at A ware a Prtacen yfatva 81 ae, 

oA, ana eer *& serra wer dare, adt feera ate tn dear dare 4 una & cera Fo warftrr after &. 
FIA. 3187 A) TANS 7 TERT 2016 FH AMT, SE 3, B4-eks (ii) TET TT et CATT, ALAM Oat wera) arf BATAT, 2016 wee aA 
ard -arg te ae sraig seh Bie 4 fataiee fates setter fare er set Afr dear, geen wa wes fare ta 

caress tim fizsra ifees Pa B; 

AV, Far ARR TPT ar Here fetes feet ar eta ces Am fore =e Tatas sare fafafee at Eo waft 
FT, Al, $195 (St) AMT 9 areRAT, 201 8 A TH SST (Tey TAIT) BATT FAT aT; 

an, #24 we anim 3 ware %& qdaemn, fafa ath feet fetté A are oe TS ae ohm fine & fae afte 
mira & er ae ar Sra 11 AeMs, 2019 at sree fare weqa A) eh, Feed fapricer St met ot fe nat fazer 
girarsarat 8 feta tz om fevera a1 wet amit & arare a fruliea ¢-vere erst Al eae & ie zach few oftater & ora Batam 
ofrata Al arasrem Aa 2; 

an $a ara 2 Sia ae ra Ai sep forgave free ae fear B: 

Ay Sera acer ni ae fran b fe faenr ofarersit a oe area 4 faite sifrard vaterwtte ware wr ayes aque 
afiee aa % fer Facer victors 4) dla ad A) say of aequle sarah 2 aft siazeen ae 3 

4761 GI/2019 (t)
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Sa: 38, Hm adh Beery, gran wd waliza) aiteeem ardar, 20 | - 2016 Ger 39 % ee (3) ae Ae 41 TTT (2) A FE CDS 
are ofan Tala (ata ) safRaR, 19x6 A arr 3 AL ae (3) gr aR a iT art ee afte a Se PENT eT 
I, 1, 5195 (7) Arte 09 area 2018 H Faeries deine weet & srerta — , 

oie sare Oey 2-H, sa. LH, ye (iy Hite at AY ain after es A era Te 15 Fea 20198 THA TA HE 

(tar. #. 05/46/201 7.ergs(01§)} 

arafta fest, srcanrt) Prez (were) 

fear: Het sae, wes aes, SAMA, TH |, Ge 3, eens (ip, aveter 10 STHPAT, 2018 H sofia A BIA, 5195137), HTT 

9 HPA. ZOUK aT srastfares Flea een aT) 

MINISTRY OF JAL SHAKTI 

(Department of Water Resources, River Development and Ganga Rejuvenation) 

(NATIONAL MISSION FOR CLEAN GANGA) 

ORDER 

New Delhi, the 14th September, 2019 

S.O. 3286(E).—Whereas, the river Ganga is the most sacred and deeply revered by the people of 

this country and ifs river basin is the largest river basin in India in terms of catchment area and the ever 

increasing demand for water in the basin for irrigation, domestic, industrial and other purposes coupled with 

pollution ingress from different sources including domestic waste, industrial waste, into river system is 

affecting the health of the said river for long, 

And whereas, the Central Government is considered necessary to ensure that uninterrupted flows of 

water are maintained throughout its length at all times in river Ganga to ensure continuity of flows in the 

river without altering the seasonal variations; 

And whereas, vide notification number $.O. 3187(E), dated the T October, 2016 published in the 

Gazette of India, Part II, Section 3, Sub-section (ii), the Government of India in the erstwhile Ministry of 

Water Resources, River Development and Ganga Rejuvenation made the River Ganga (Rejuvenation, 

Protection and Management) Authorities Order, 2016, inter alia, constituting an authority, namely, the 

Nationa) Mission for Clean Ganga for Rejuvenation, Protection and Management of River Ganga basin for 

various purposes specified therein in the said notification; 

And whereas the Central Government issued an Order vide notification number S.O. 5195(E), dated 

the 9” October, 2018 (the said Order) specifying the minimum environmental flows to be maintained in river 

Ganga in the identified stretches; 

And whereas, the Central Water Commission in its capacity as the designated Authority for 

supervision. regulation of flows and reporting on quarterly basis to the National Mission for Clean Ganga, 

submitted a report dated 11* July, 2019 recommending that all the existing projects have provision for 

releasing the mandated c-flow through controlled gated spillways or watcr ways, and structural 

modifications in the body of the project may not be required for the same; 

And whereas, the said recommendations of the Central Water Commission have been considered by 

the Central Government, 

And whereas, the Central Government is of the view that the time period of three years allowed to 

the existing projects to ensure proper compliance of the mandated environmental flows specified in the said 

Order, is excessive and not necessary; 

Now, therefore, in exercise of the powers conferred by sub-section (3) of section 3 of the 

Environment (Protection) Act, 1986 read with sub-paragraph (3) of paragraph 39 and item (h) of 

sub-paragraph (2) of paragraph 41 of the River Ganga (Rejuvenation, Protection and Management) 
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Authorities Order, 2016, the Central Government hereby makes the following amendments in the said Order 
number S.O. 5195(E), dated the 9” October, 2018, namely:— 

2. In the said Order, in paragraph 2, in sub-paragraph III, in item (ii), for the words “within a period 

of three years from the date of issue of this Order, the words, letters and figures “before 15” December, 

2019” shall be substituted. 

[F. No. 05/46/2017-Hyd (NE)] 

RAJIV KISHORE, Executive Director (Admn.) 

Note : The principal Order was published vide notification number S.0. 5195(E). dated the 9 October. 

2018 in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-section (ii). dated 10" October, 

2018. 
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